This 1s a digitally signed Gazette, to verity click here.
http://rajpatrahimachal.nic.in

o194, feATae uaer

R <Yl ST I gRT UahIfed

AR, 24 fAERR, 2025 /03 Uiy, 1947

fRurae uey R

JAL SHAKTI VIBHAG
NOTIFICATION
Shimla-2, 25th November, 2025
No. IPH-B(A) 1-1/2009-1.—The Governor, Himachal Pradesh is pleased to appoint

Sh. Shashi Sharma s/o Late Sh. Tilak Ra] Sharma, Village and Post Ner Chowk, District Mandi,
208—TSTUS / 2025—24—12—2025 (9281)
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H.P. as Vice Chairman of the Himacha Pradesh Water Management Board with immediate effect
in public interest.

The Terms and Conditions of Sh. Shashi Sharma , Vice Chairman of H.P. Water
Management Board will be issued separately.

This notification has aready been uploaded on e-gazette of H.P. Government.
By order,

RAKHIL KAHLON,
Secretary (Jal Shakti).

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 29th November, 2025

No. HHC/Estt. 3(642)/2009.— 13 days commuted leave on and with effect from
10-11-2025 to 22-11-2025 with permission to suffix Sunday fell on 23-11-2025, is hereby
sanctioned, ex-post facto, in favour of Shri Dayal Singh Thakur, Court Master of this Registry.

Certified that Shri Dayal Singh Thakur has joined the same post and at the same station
from where he had proceeded on |eave after the expiry of the above leave period.

Certified that Shri Dayal Singh Thakur would have continued to officiate the same post of
Court Master but for his proceeding on leave.
By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 2nd December, 2025

No. HHC/Admn. 6(23)/74-XVIl.— Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2(32) of Chapter 1 of H.P. Financia Rules, 2009 has been pleased to
declare the Additional District and Sessions Judge (CBI), Shimla as Drawing and Disbursing
Officer in respect of the Court of Principal Judge, Family Court, Shimla and also the Controlling
Officer for the purpose of salary, T.A. etc. in respect of Class || to 1V establishments attached to the
aforesaid Court under Major head "2014 Administration of Justice" during the earned |leave period
of Sh. Vivek Sharma, Principal Judge, Family Court, Shimlaw.e.f. 04-12-2025 to 06-12-2025 with
permission to suffix Sunday falling on 07-12-2025 or till he returns from leave.

By order,

Sd/-
Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Dated, the 2nd December, 2025

No. HHC/Admn.16 (22)75-Vl.— Hon'ble the Chief Justice, in exercise of the powers
vested in him U/S 139(b) of the Code of Civil Procedure, 1908, Section 333(1)(b) of the Bharatiya
Nagarik Suraksha Sanhita, 2023 and Rule 5(vi) of the H.P. Oath Commissioners (Appointment &
Control) Rules, 2007, has been pleased to appoint Sh. Ashwani Sharma (HIM/12/2016), Advocate
as Oath Commissioner at Sarahan, District Sirmaur, H.P., for a period of two years with
immediate effect for administering oaths and affirmations on affidavits to the deponents under the
aforesaid Codes and Rules.

By order, Hon'ble the Chief Justice
Sd/-
Registrar (Administration)

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION

Dated, the 19th December, 2025

No. HHC/GAZ/14-53/74-V11.— In the interest of administration, following transfers and
postings of the members of H.P. Judicia Service in the cadre of District Judges/Additional District
Judges are hereby ordered with immediate effect:—

1. Shri Nitin Mittal, Addl. District and Sessions Judge, Fast Track Specia Court
(POCSO0), Kangra at Dharamshala, on his promotion/appointment as Addl. District and
Sessions Judge on officiating basis for a period of two years, is transferred and posted
against the newly created Court of Addl. District and Sessions Judge-1l, Nurpur,
District Kangra.

2. Shri Sandeep Sharma, Addl. District and Sessions Judge, under training, is posted, as
such against the newly created Court of Addl. District and Sessions Judge, Amb,
District Una.

3. Shri Navish Bhardwaj, Addl. District and Sessions Judge, under training, is posted, as
such against the newly created Court of Addl. District and Sessions Judge, Bilaspur.

Note—The Judicial Officersat Sr. Nos. 2 & 3 shall join their respective place(s) of posting
after completion of their training period.

By order, Hon'ble High Court of Himachal Pradesh,
Sd/-
Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Dated, the 18th December, 2025

No. HHC/Admn.6 (20)/77-XXI1-part.—The Hon'ble High Court of Himachal Pradesh has
been pleased to declare 26th December, 2025 (Friday) as a non-Court working day of the High
Court and in lieu thereof, 20th December, 2025 (Saturday) shall be the Court working day of the
High Court of Himachal Pradesh.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 17th December, 2025

No. HHC/Estt.3(722)/2009.— 07 days earned leave on and w.ef. 03-01-2026 to
09-01-2026, with permission to suffix Second Saturday and Sunday falling on 10-01-2026 & 11-
01-2026, is hereby sanctioned in favour of Shri Yash Paul, Assistant Registrar of this Registry.

Certified that Shri Yash Paul is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above leave period.

Certified that Shri Y ash Paul would have continued to officiate the same post of Assistant
Registrar but for his proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 16th December, 2025

No. HHC/Admn. 6(23)/74-XVII.— Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2 (32) of Chapter 1 of H.P. Financial Rules, 2009 has been pleased to
declare the Civil Judge-cumrJMFC (VI), Shimla as Drawing and Disbursing Officer in respect of
the Court of Senior Civil Judge-cumrACIM (I1), Shimla and aso the Controlling Officer for the
purpose of salary, T.A. etc. in respect of Class Il to IV establishment attached to the aforesaid
Court under Major head “2014 Administration of Justice” during the paternity leave period of
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Sh. Ekansh Kapil, Sr. Civil Judge-cumrACIM (I1), Shimla w.e.f. 15-12-2025 to 29-12-2025 with
permission to prefix Sunday falling on 14-12-2025 or till he returns from leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 16th December, 2025

No. HHC/Admn.6(23)/74-XV11.— Hon'ble the Chief Justice in exercise of the powers
vested in him under Rule 2(32) of Chapter 1 of H.P. Financia Rules, 2009 has been pleased to
declare the Senior Civil Judge-cum-ACJIM, Nurpur as Drawing and Disbursing Officer in respect of
the Court of Civil Judge-cum-JMFC, Jawali and also the Controlling Officer for the purpose of
saary, T.A. etc. in respect of Class Il to IV establishments attached to the aforesaid Court under
Major head "2014 Administration of Justice" till Sh. Shashi Kant, Civil Judge-cum- IMFC, Jawali

returns from leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 16th December, 2025

No. HHC/GAZ/14-364/2015.— Hon'ble the Chief Justice has been pleased to grant ex-post
facto sanction of 15 days' paternity leave w.e.f. 15-12-2025 to 29-12-2025 with permission to prefix
Sunday falling on 14-12-2025 in favour of Sh. Ekansh Kapil, Senior Civil Judge-cum-ACIM (I1),

Shimla, H.P.

Certified that Sh. Ekansh Kapil is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Ekansh Kapil would continue to hold the post of Senior Civil Judge-
cumrACIM (I1), Shimla, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-
Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Dated, the 17th December, 2025
No.HHC/Estt.3(649)/2009.— 08 days earned leave on and w.e.f. 20-12-2025 to 27-12-2025
with permission to suffix Sunday falling on 28-12-2025, is hereby sanctioned in favour of
Shri Pritam Singh Thakur, Court Secretary of this Registry.

Certified that Shri Pritam Singh Thakur is likely to join the same post and at the same
station from where he proceeds on leave, after the expiry of the above leave period.

Certified that Shri Pritam Singh Thakur would have continued to officiate the post of Court
Secretary but for his proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 19th December, 2025
No. HHC/GAZ/14-52/74-V1I1.— In partial modification to this Registry Notification
No. HHC/GAZ/14-52/74-V111-699-729, dated 20-11-2025, Sh. Pranav Negi, Civil Judge, under
induction training in Himachal Pradesh Judicia Academy, is posted against the vacant Court of

Civil Judge-cum-JMFC, Bhoranj instead of Civil Judge (Leave/Training Reverse), High Court of
H.P., for the purpose of drawal of salary.

By order, Hon' ble High Court of Himachal Pradesh,
Sd/-
Registrar General.
HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 18th December, 2025
No.HHC/Admn.3(331)/92-11.—13 days earned leave on and with effect from 19-12-2025

to 31-12-2025, is hereby sanctioned, in favour of Shri Davinder Chopra, Registrar(Accounts) of
this Registry.
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Certified that Shri Davinder Chopra is likely to join the same post and at the same station
from where he had proceeds on |leave after the expiry of the above leave period.

Certified that Shri Davinder Chopra would have continued to officiate the same post of
Registrar (Accounts) but for his proceeding on leave.
By order,
Sd/-
Registrar General.
HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
OFFICE ORDER
Dated, the 15th December, 2025

No. HHC/Estt.3(942)/2016.— In terms of the provisions contained in Rule 43-A of CCS
(Leave) Rules, 1972, 15 days paternity leave w.ef. 20-11-2025 to 04-12-2025, is hereby

sanctioned, ex-post-facto, in favour of Shri Tarun Singh, Private Secretary of this Registry.
By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 12th December, 2025

No. HHC/GAZ/14-354/2015.— Hon'ble the Chief Justice has been pleased to grant
06 days earned leave w.ef. 22-12-2025 to 27-12-2025 with permission to prefix and suffix
Sundays falling on 21-12-2025 and 28-12-2025, respectively in favour of Ms. Kanika Gupta,
Senior Civil Judge-cum-ACJIM, Theog, H.P.

Certified that Ms. Kanika Guptais likely to join the same post and at the same station from

where she proceeds on leave, after expiry of the above period of leave.

Also certified that Ms. Kanika Gupta would have continued to hold the post of Senior Civil
Judge-cum-ACJIM, Theog, but for her proceeding on leave for the above period.
By order,

Sd/-
Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Dated, the 12th December, 2025
No. HHC/GAZ/14-390/2019.— Hon'ble the Chief Justice has been pleased to grant ex-post
facto sanction of 05 days commuted leave w.ef. 24-11-2025 to 28-11-2025 in favour of
Ms. Shweta Narula, Civil Judge-cum-JMFC, Karsog.

Certified that Ms. Shweta Narula had joined the same post and at the same station from
where she proceeded on leave, after expiry of the above period of leave.

Also certified that Ms. Shweta Narula would have continued to hold the post of Civil Judge-
cum-JMFC, Karsog, but for her proceeding on leave for the above period.

By order,
Sd/-
Registrar General.
HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 11th December, 2025
No.HHC/GAZ/14-362/2015.— Hon'ble the Chief Justice has been pleased to grant ex-post
facto sanction of 16 days earned leave w.ef. 10-11-2025 to 25-11-2025 in favour of
Ms. Deepali Gambhir, Senior Civil Judge-cum-ACJIM, Nurpur.

Certified that Ms. Deepali Gambhir had joined the same post and at the same station from
where she proceeded on leave, after expiry of the above period of leave.

Also certified that Ms. Deepali Gambhir would continue to hold the post of Senior Civil
Judge-cum-ACJIM, Nurpur, H.P. but for her proceeding on leave for the above period.

By order,
Sd/-
Registrar General.
HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 11th December, 2025

No. HHC/GAZ/14-258/03-1.— Hon'ble the Chief Justice has been pleased to grant 10 days
earned leave w.ef. 15-12-2025 to 24-12-2025, with permission to prefix 14-12-2025 being Sunday
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and suffix 25-12-2025 being Gazetted holiday in favour of Sh. Avinash Chander, Additional
District and Sessions Judge, Sundernagar.

Certified that Sh. Avinash Chander is likely to join the same post and at the same station
from where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Avinash Chander would have continued to hold the post of
Additional District and Sessions Judge, Sundernagar but for his proceeding on leave for the above
period.

By order,
Sd/-
Registrar General.
HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 12th December, 2025

No. HHC/Estt.3(517)/2001-1.— 10 days earned leave on and w.ef. 23-12-2025 to
01-01-2026, is hereby sanctioned in favour of Smt. Mamta Rao, Secretary of this Registry.

Certified that Smt. Mamta Rao is likely to join the same post and at the same station from
where she proceeds on leave, after expiry of the above leave period.

Also certified that Smt. Mamta Rao would have continued to officiate the same post of
Secretary but for her proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated, the 8th December, 2025

No. HHC/Admn.6 (20)/77-XX11.— It is hereby notified for genera information that Civil
Courts in Himachal Pradesh shall remain closed for annual vacation as under:—

Civil Courts in Winter Zone, comprising of Districts Shimla, Mandi, Bilaspur, Solan
(Except the Courts of Additional District & Sessions Judge/ Senior Civil Judge/ Civil Judge,
Nalagarh), Kinnaur, Kangra, (Except the Court of Civil Judge, Indora), Lahaul and Spiti,
Chamba, Sirmaur (Except the Courts of Additional District & Sessions Judge / Senior Civil
Judge /Civil Judge, Paonta Sahib) and Kullu will observe the annual vacation from 19-01-
2026 to 15-02-2026.
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Civil Courts in Summer Zone comprising of Districts Una, Hamirpur and the Courts of
Additional District and Sessions Judge / Senior Civil Judge/ Civil Judge, Nalagarh in Solan
District, Court of Additional District and Sessions Judges / Senior Civil Judges/ Civil
Judges, Paonta Sahib in Sirmaur District and Court of Civil Judge, Indora in Kangra
District, will observe the annual vacation from 29-06-2026 to 26-07-2026.

Limitation will be regulated as per Section 4 of the Limitation Act, 1963 during the

Vacations/ Holidays.

By order, Hon'ble the Chief Justice and Hon'ble Judges,
Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION

Dated, the 11th December, 2025

HHC/Rules/14-61/90-VII.— In exercise of the powers vested under Article 229 (2) of the
Constitution of India and al other enabling provisions in this behalf, Hon'ble the Chief Justice of
High Court of Himachal Pradesh is pleased to make following amendments in “The Himachal
Pradesh High Court Officers and the Members of Staff (Recruitment, Promotion, Conditions
of Service, Conduct & Appeal) Rules, 2015" :—

Brief Description | No. of Particularsof the Rules
of the heading the
Rule
Short Title 1 These Rules shall be called “ The Himachal Pradesh High Court
Officers and the Members of Staff (Recruitment, Promotion,
Conditions of Service, Conduct & Appeal) 26th Amendment
Rules, 2025.”
Commencement 2. These Rules shall come into force with immediate effect.
Amendment 3. (i) InRule-5* Mode of Appointment’, entries against Serial No.

(vii),(viii)and(ix) in sub-rule-| shall stand deleted.

(i) In Rule-5° Mode of Appointment’, Note-1 appended to sub-
rule-2 shall stand deleted.

(iii) In Schedule-I1, entry against Row No. 31 shall be substituted
as under:—

Sl. Nomenclature of Post | No. of | Pay Scale/Pay
No. Post

31 | Junior office Assigtant | 17 Level-4 (20600-
(7 65500)
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(iv) In table under Schedule-11, Row(s) No(s). 37,46,48, 51- A and
53 shall stand deleted.

(v) In table under Schedule-11, Row No. 54, Column- 2, the existing
words ‘on contract basis ' shall stand del eted.

(vi) In table under Schedule-11, Row No. 55, Column-2 the existing
words ‘on contract basis' shall stand deleted.

(vii) In Schedule-lll, Part-A, in Column No. 4 of Row-9, the
existing ratio of *7:1’ shall be substituted with *8:1’.

(viii) In Schedule-111, Part-A, in Column No. 4 of Row-9 (Section
Officer), in the Explanation appended thereto, the word ‘seven’
shall be substituted with word *eight’.

(ix) In Schedule-lll, Part-C, in Column-2 of Row-9, the words
‘contract basis' shall stand deleted.

(x) In table under Schedule-1ll, Part-C, Row-15 shall stand deleted.

(xi) In table under Schedule-Ill, Part-D, the Row-4 C shall stand
deleted.

(xii) In Schedule-111, Part-D, Row-4 A, Column-4 the sub-rule (b)
shall stand substituted as under: —

(b) 35% of the posts by absorption from among the Peons of
Choice with the Hon'ble Chief Justice/ Hon'ble Judge(s)
subject to fulfilment of flowing conditions:

(i) He/she has rendered at least four years of continuous
service as a Peon-of-Choice with Hon'ble the Chief
Justice/'Hon'ble Judge.

(if) Must not have crossed the age at 45 years.

(iii) The Hon'ble Chief Justice/Hon'ble Judge with whom
such peon is working has record satisfaction about the good
performance, character and potential for future service for
such person:

Provided that in case of demitting office by the Hon'ble the
Chief Justice or Hon'ble Judge(s) on account of elevation/
transfer/superannuation or on account of other unforeseen
circumstances, the peon so appointed, having not completed
the given period of four (4) years, shal be adjusted against
supernumerary post(s) in the Registry to be created by
Hon’ ble the Chief Justice till he/she completes the requisite
period required for absorption against regular post(s) i.e.
four years, subject to the satisfaction of Hon’'ble the Chief
Justice.




9292 5T, fearae uee, 24 =R, 2025 /03 UlY, 1947

(xiii) In Schedule-11l, Part-D, Row-4B, shall stand substituted as

such purpose by the
State  Government)
who fulfils the
requisite qualification.
Upon regularisation of
the appointed peon of
choice, Hon'ble Chief
Justice/ Hon' ble Judge
can appoint another
peon of choice.

under :—
Sl. Nomen- No. | Mode of Quali- Experi- | Scale/Pa
No | clatureof | of Appointment fication nce/Le | y Grade
Post Post ngth of
Service
4B Peon of | 19 Hon'ble the Chief | Matriculati | - Level-1
Choice/Pe Justice/ Hon'ble | - onor (18000-
on on co- Judge, shall at hig’her | equivalent 56900)
terminus discretion, recommend +Rs.
for appointment of 240
peon of his/her choice Sectt.
(if post is created for Pay

By order, Hon'ble the Chief Justice High Court,
Himachal Pradesh, Shimla,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

OFFICE ORDER

Dated, the 15th December, 2025

No. HHC/Estt.3 (733)/2010.— In terms of the provisions contained in Rule 43-A of CCS
(Leave) Rules, 1972, 09 days earned leave on and w.e.f. 03-09-2025 to 11-09-2025, and 15 days
paternity leave w.e.f 12-09-2025 to 26-09-2025, is hereby sanctioned ex-post-facto, in favour of
Shri Pankaj Sharma, Private Secretary of this Registry.

Certified that Shri Panka] Sharma has joined the same post and at the same station from

where he had proceeded on leave after expiry of the above leave period.

Certified that Shri Pankg Sharma would have continued to officiate the same post of
Private Secretary but for his proceeding on leave.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001

NOTIFICATION
Dated, the 15th December, 2025

No. HHC/GAZ/14-399/2019.— Hon' ble the Chief Justice has been please to grant 01 day
earned leave for 16-12-2025 in favour of Sh. Prakash Chand Rana, District and Sessions Judge,
Kullu.

Certified that Sh. Prakash Chand Ranais likely to join the same post and at the same station
from where he proceeds on leave, after the expiry of the above period of leave.

Also certified that Sh. Prakash Chand Rana would have continued to hold the post of
District and Sessions Judge, Kullu but for his proceeding on leave for the above period.

By order,

Sd/-
Registrar General.
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647/13, 14, 15, 16, 17, 18,
19, 20,21, 22, 23, 24, 25,
26, 27, 28, 29, 30,31, 32,
33, 34, 35, 36, 37, 38, 39,
40,41, 42, 43, 548/44,
549/44, 45, 46, 47, 48, 49,
50,51, 52, 53, 54, 55, 56,
57, 58, 633/59, 634/59, 60,
61, 62, 648/63, 649/63,
63/1, 550/64, 551/64,
552/64, 553/64, 554/64, 65,
66, 650/67,651/67, 68, 69,

70,71, 72, 73, 555/74,
556/74, 616/557/74,
617/557/74,  618/557/74,

558/74, 652/75, 653/75, 76,
77, 78, 79, 522/80, 523/80,
654/81,655/81, 656/81, 82,

83, 657/84, 658/84,
643/631/85, ~ 644/631/85,
632/85, 86, 619/87,
661/620/87,  662/620/87,
639/621/87,  640/621/87,
622/88, 663/623/88,
664/623/88,  665/623/88,

666/623/88, 624/88,625/89,
626/89, 627/90, 667/628/90,
668/628/90,  669/628/90,
641/629/90,  642/629/90,
630/90,91, 92, 93, 94, 95,
96, 97, 98, 99, 100, 101,
102, 103, 104, 105, 106,
107, 108, 109, 110,111,
112, 113, 114, 115,
659/116, 660/116, 117, 118,
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119, 120,121, 122, 123,
124, 125, 126, 524/127,
525/127, 526/127, 527/127,
128,129, 528/130, 529/130,
530/130, 531/130, 532/130,
533/130, 534/130, 535/130,
536/131, 537/131, 538/131,
539/131, 540/131, 541/131,
542/131, 543/132, 544/132,
545/132, 546/132,547/132,
133, 134, 135, 136, 137,
138, 139, 140, 141, 142,
143, 144, 145, 146, 147,
148, 149, 150,151, 152,
153, 154, 155, 156, 157,
158, 159, 160, 161,
559/162, 560/162, 163, 164,
165, 166, 167, 168, 169,
170,171, 172, 173, 174,
513/175,514/175, 176, 177,
178, 179, 180,181, 182,
183, 184, 185, 186, 187,
188, 189, 597/190,
598/190,191, 192, 193, 194,
195, 196, 197, 198, 199,
599/200, 600/200, 201, 202,
203, 204, 205, 206, 207,
208, 209, 210, 211, 212,
213, 214, 520/215,521/215,
216, 217, 218, 219,
220,221, 222, 223, 224,
225, 226, 227, 228, 229,
230,231, 601/232, 602/232,
233, 234, 603/235, 604/235,
605/236, 606/236, 607/237,
608/237, 238,609/239,
610/239, 611/239, 612/239,
613/239, 614/239, 615/239,
240,241, 242, 243, 244,
245, 246, 247, 561/248,
562/248, 249, 563/250,
564/250, 251, 252, 253,
254, 255, 256, 257, 258,
259, 260, 261, 262, 263,
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264, 265, 266, 593/267,
594/267, 565/268, 566/268,
567/268,568/268,569/268,

570/268,571/268,572/268,

573/268,574/268,575/268,

576/268,577/268,578/268,

579/268,595/580/268, 596/
580/268, 581/268, 635/582/
268, 636/582/268, 591/583/
268, 592/583/268, 584/268,
585/268,586/268, 587/268,
588/268, 589/268, 590/268,
269, 270,271, 272, 273,
274, 275, 276, 277, 278,
279, 280,281, 282, 283,
284, 285, 286, 287, 288,
289, 290, 291, 292, 293,
293/1, 294, 295, 296, 297,
298, 637/299, 638/299,
300,301, 302, 303, 304,
305, 306, 307, 308, 309,
310,311, 312, 313, 314,
315, 316, 317, 318, 319,
320,321, 322, 323, 324,
325, 326, 327, 328, 329,
330,331, 332, 332/1, 333,
334, 335, 336, 337, 338,
339, 340,341, 342, 343,
344, 345, 346, 347, 348,
349, 350, 351, 352, 353,
354, 355, 356, 357, 358,
359, 360,361, 362, 363,
364, 365, 366, 367, 368,
515/369, 516/369,517/369,
370, 371, 372, 373, 374,
375, 376, 377, 378, 379,
380, 381, 382, 383, 384,
385, 386, 387, 388, 389,
390, 391, 392, 393, 394,
395, 396, 397, 398, 399,
400, 401, 402, 403, 404,
405, 406, 407, 408, 4009,
410, 411, 412, 413, 414,
415, 416, 417, 418, 419,
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420, 421, 422, 423, 424,
425, 426, 427, 428, 429,
430, 431/1,431, 432, 433,
434, 435, 436, 437, 438,
439, 440, 441, 442, 443,
444, 445, 446, 447, 448,
449, 450,451, 452, 453,
454, 455, 456, 457, 458,
459, 460, 461, 462, 463,
518/464, 519/464, 465, 466,
467, 468, 469, 470, 471,
472, 473, 474, 475, 476,
477, 478, 479, 480, 481,
482, 483, 484, 485, 486,
487, 488, 489, 490, 491,
492, 493, 494, 495, 496,
497, 498, 499, 500, 501,
502, 503, 504, 505, 506,
507, 508, 509, 510, 511,
512.

Bl TERT TR = 626

[Authoritative English text of this Department Notification No. UD-A(1)-9/2024, dated
23-12-2025 as required under clause (3) of article 348 of the Constitution of India].

URBAN DEVELOPMENT DEPARTMENT

NOTIFICATION

Shimla-2, the 23rd December,2025

No. UD-A(1)-9/2024—WHEREAS, a proposal for inclusion of some areas in Nagar
Panchayat Bangana, District Una was notified in accordance with the provisions of sub-section
(2) of section5 of Himachal Pradesh Municipal Act. 1994 (State Act. No. 13 of 1994) for inviting
objections from the inhabitant(s)/person(s) likely to be affected thereby, vide this Department
Notification no. UD-A(1)-9/2024 dated 17.03.2025 and published in Rgpatra (e-Gazette),
Himachal Pradesh on 18-03-2025;

AND WHEREAS, no objections were received in this department, within the stipulated
period;

NOW THEREFORE, the Governor, Himacha Pradesh, in exercise of the powers vested in
him under sub-section (3) of section 5 of the Himachal Pradesh Municipal Act, 1994 ( State Act
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No. 13 of 1994), is pleased to include the areas specified in THE SCHEDULE attached with this
notification, in the Nagar Panchayat, Bangana, District Una, Himacha Pradesh from the date of
publication of this notification in Rajpatra (e-Gazette), Himachal Pradesh.

The Governor, Himachal Pradesh in exercise of the powers conferred by sub-section (4)

of Section 5 read with sub-section (1) of Section 80 of Act ibid is further pleased to exempt the
land and buildings in the areas specified in THE SCHEDULE from payment of property tax
for a period of 03 years from the date of publication of this notification in the Rajpatra
(e-Gazette), Himachal Pradesh. The residents of these areas shall continue to retain their customary
rights as provided in Wazib-Ul-Urj of the record of rights.

647/13, 14, 15, 16, 17, 18,
19, 20,21, 22, 23, 24, 25,
26, 27, 28, 29, 30,31, 32,
33, 34, 35, 36, 37, 38, 39,
40,41, 42, 43, 548/44,
549/44, 45, 46, 47, 48, 49,
50,51, 52, 53, 54, 55, 56,
57, 58, 633/59, 634/59,
60,61, 62, 648/63, 649/63,
63/1, 550/64, 551/64,
552/64, 553/64, 554/64, 65,
66, 650/67, 651/67, 68, 69,
70, 71, 72, 73, 555/74,
556/74, 616/557/74,
617/557/74, 618/557/74,
558/74, 652/75, 653/75, 76,
77, 78, 79, 522/80, 523/80,
654/81, 655/81, 656/81, 82,

83, 657/84, 658/84,
643/631/85, 644/631/85,
632/85, 86, 619/87,
661/620/87, 662/620/87,
639/621/87, 640/621/87,
622/88, 663/623/88,

By order,
(SANJAY GUPTA),
AddI. Chief Secretary (UD).
SCHEDULE
Sl. | Nameof | Nameof | Complete | KhasraNos. Proposed Nameof | Area
No | Patwar Muhal/ (C)or Panchay | insg.
Circle Mauza | Partia (P) a m.
1 2 3 4 5
1 | Bangana Rit Partid (P) | 1,1/1, 2, 3, 4, 5, 6, 7, 8, 9, | Hatli 369359
Satrukha 10,11, 12, 645/13, 646/13, | Kesru
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664/623/88, 665/623/88,
666/623/88, 624/88, 625/89,
626/89, 627/90, 667/628/90,
668/628/90, 669/628/90,
641/629/90, 642/629/90,
630/90,91, 92, 93, 94, 95,
96, 97, 98, 99, 100, 101,
102, 103, 104, 105, 106,
107, 108, 109, 110,111,
112, 113, 114, 115,
659/116, 660/116, 117, 118,
119, 120,121, 122, 123,
124, 125, 126, 524/127,
525/127, 526/127,
527/127,128,129, 528/130,
529/130,530/130, 531/130,
532/130,533/130, 534/130,
535/130,536/131, 537/131,
538/131,539/131, 540/131,
541/131,542/131, 543/132,
544/132,545/132,

546/132,547/132, 133, 134,
135, 136, 137, 138, 139,
140, 141, 142, 143, 144,
145, 146, 147, 148, 149,
150,151, 152, 153, 154,
155, 156, 157, 158, 159,
160, 161, 559/162, 560/162,
163, 164, 165, 166, 167,
168, 169, 170,171, 172,
173, 174, 513/175,514/175,
176, 177, 178, 179,
180,181, 182, 183, 184,
185, 186, 187, 188, 189,
597/190, 598/190,191, 192,
193, 194, 195, 196, 197,
198, 199, 599/200, 600/200,
201, 202, 203, 204, 205,
206, 207, 208, 209, 210,
211, 212, 213, 214,
520/215,521/215, 216, 217,
218, 219, 220,221, 222,
223, 224, 225, 226, 227,
228, 229, 230,231, 601/232,
602/232, 233, 234, 603/235,
604/235, 605/236, 606/236,
607/237, 608/237, 238,
609/239, 610/239, 611/239,
612/239, 613/239, 614/239,
615/239, 240,241, 242, 243,
244, 245, 246, 247,
561/248, 562/248, 249,
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563/250, 564/250, 251, 252,
253, 254, 255, 256, 257,
258, 259, 260, 261, 262,
263, 264, 265, 266,
593/267, 594/267, 565/268,
566/268, 567/268, 568/268,
569/268, 570/268, 571/268,
572/268, 573/268,
574/268,575/268, 576/268,
577/268, 578/268, 579/268,
595/580/268, 596/580/268,
581/268, 635/582/268,
636/582/268,591/583/268,

592/583/268, 584/268,
585/268,586/268, 587/268,
588/268, 589/268, 590/268,
269, 270,271, 272, 273,
274, 275, 276, 277, 278,
279, 280,281, 282, 283,
284, 285, 286, 287, 288,
289, 290,291, 292, 293,
293/1, 294, 295, 296, 297,
298, 637/299, 638/299,
300,301, 302, 303, 304,
305, 306, 307, 308, 309,
310,311, 312, 313, 314,
315, 316, 317, 318, 319,
320,321, 322, 323, 324,
325, 326, 327, 328, 329,
330,331, 332, 332/1, 333,
334, 335, 336, 337, 338,
339, 340,341, 342, 343,
344, 345, 346, 347, 348,
349, 350, 351, 352, 353,
354, 355, 356, 357, 358,
359, 360,361, 362, 363,
364, 365, 366, 367, 368,
515/369, 516/369, 517/369,
370, 371, 372, 373, 374,
375, 376, 377, 378, 379,
380, 381, 382, 383, 384,
385, 386, 387, 388, 389,
390, 391, 392, 393, 394,
395, 396, 397, 398, 399,
400, 401, 402, 403, 404,
405, 406, 407, 408, 409,
410, 411, 412, 413, 414,
415, 416, 417, 418, 419,
420, 421, 422, 423, 424,
425, 426, 427, 428, 429,
430, 431/1,431, 432, 433,
434, 435, 436, 437, 438,
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439, 440, 441, 442, 443,
444, 445, 446, 447, 448,
449, 450451, 452, 453,
454, 455, 456, 457, 458,
459, 460, 461, 462, 463,
518/464, 519/464, 465, 466,
467, 468, 469, 470, 471,
472, 473, 474, 475, 476,
477, 478, 479, 480, 481,
482, 483, 484, 485, 486,
487, 488, 489, 490, 491,
492, 493, 494, 495, 496,
497, 498, 499, 500, 501,
502, 503, 504, 505, 506,
507, 508, 509, 510, 511,
512.

TOTAL =626

w5 I favmr

Rrer—2, 23 fewwR, 2025

T JoLN0—T0(1)—7 /2015.—H GHRT I SMfERTAT H&aT Jo$lo—10(1)—7 /2015 TR
07 3T, 2025 §RT JT ARG TR GaId TSR, el RRAR &1 9iyon & forg w=ara &1
SHH JAIMT B aTel Jfdadl | Surgad, RIAR @ Ardd ¥ Q1 99E @ @Ay & Wi 3ferd
IWRT B & g IUHE—Toe), fRAmEd uqw § IR 11 W, 2025 BT YHIRA fhar
YT AT;

3R 39 919d FIq @l & Wiak 39 T 3 i 1 ey uT 81 8

e e ucel & oauTd, fRRTae uQer AIRUTferdT STfAfaH, 1994(1994 &1 SrfefaH
AEH 13) DI ORT 3 DI SUERT (2) 3R ORI 4 BT IUERT (6) §RT Ued Afdqal BT YINT B
BU, 39 SR & W Hoii [ el H [AFfde &3l & uR TR uERd |eE, el
RIRAR @1 69 &d § IR I8 IuzE—Toie), Raed Uy # 39 USRH @ aRE |
TR o 3me |

ON ON (N

gqd AMIRF, A= S & IoIuTd, Yarad STIH & gRT 80 & SUERT (1) &
A1 UfST gRT 4 1 IUIRT (7) §RT Uacd TGTAT BT TINT B gU, Sad TR Y= dbl A
IR 9l R $9 ARRIET & YRS A AF a¥ $I @ & oIy Fuld &R & W™ ¥ 41 8¢
TS aRd 2| 39 & & ARl &1 qffeR ifierg & arelie—Sd—ret # Jorr Sudfd Se e
Bwieo g 3IfpR Ferd & |

ST g,

GEREISDE
JfRed &g Ao @ [9arm) |
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SR
%9 | UCaR | "eld/ | TErd | i A YT WART TR REEE]
AT | g BT | Al BT | BT AH | SAMRID I Hiex
Bkl Bkl bl
1 2 3 4 5 6 7
1 | SR | WUSE | WWew® | MR | 246/1, 1381/1/1, 2 @ 15, 15/1, 16 | 13998

¥ 18, 18/2, 19 & 101, 103 =
168, 168/1, 169 = 173, 173/1,
174 5 228, 228/1, 229 « 303,
303/1, 304 = 308, 308/1, 309,
309/1, 310 = 318, 320 % 324,
324/1, 325 % 341, 343 5 352,
352/1, 354 & 361, 363 ¥ 378,
378/1, 379 & 434, 436 = 446,
448 < 531, 533 ¥ 535, 535/1,
536 & 551, 551/1, 552, 553, 555
¥ 568, 568/1, 569 % 586, 586/1,
587 & 609, 611 & 613, 613/1,
614 ¥ 646, 648 ¥ 662,
2564/663 ¥ 2568/663, 664 «
686, 688 & 692, 695 ¥ 704,
704/1, 705 « 714, 714/1, 716 <
722, 723/1, 724 1 740, 740/1,
741 & 746, 748 ¥ 766, 768 &
788, 2436/790 & 2440/790, 791
| 803, 2441/804, 2442/804,
804/1, 805, 806, 808 & 813, 815
% 820, 822 & 877, 877/1,878 w
890, 892 & 929, 929/1, 930 «
043, 945 ¥ 967, 968/1, 968/2,
969 ¥ 993, 993/1, 994 u 1021,
2679/1021/1 = 2681/1021/1,
1022, 1022/1, 2448/1024,
2449/1024, 2820/2450/1024 =
2826/2450/1024, 1025 & 1029,
1029/1, 1030 4 1036,
2682/1037 & 2684/1037, 1038
| 1045, 2451/1046, 2452/1046,
1047 & 1056, 2453/1057,
2454/1057, 1058 = 1065, 1067
& 1072, 1074 4 1077,
2455/1078, 2456/1078,
2457/1079 & 2460/1079, 1080




o9, fRHTeet ueen, 24 fawR, 2025 /03 U, 1947 9303

¥ 1084, 2653/1086 |
2655/1086, 1087, 2685/1088,
2686/1088, 1089, 1090,
2395/1091, 2396/1091, 1093 =
1100, 2547/2462/1101,
2548/2462/1101, 1102 & 1123,
2687/1124 | 2689/1124,
1124/1, 1125 < 1128, 1129/1,
1129/2, 1130 | 1147,
2690/1149, 2691/1149,
2692/1150 & 2696/1150, 1151,
2697/1152 & 2703/1152, 1153
¥ 1208, 1210, 1210/1, 1211 =
1223, 1223/1, 1224 & 1230,
1232, 1234 & 1252, 1254 =
1280, 1280/1, 2463/1281 =
2465/1281, 1282, 1283,
2466/1284, 2467/1284, 1285 =
1287, 1287/1, 1288 =& 1291,
1293 & 1298, 2401/1301 =
2403/1301, 1302, 1304 « 1308,
1311 ¥ 1330, 1331/1, 1332 =
1334, 1334/1, 1335 & 1381,
2317/1381/2, 1382, 1382/1, 1383
A 1391, 2468/1392 A
2474/1392, 2551/2475/1392,
2552/2475/1392,

2827/2475/1392/3 |
2830/2475/1392/3, 1393 A
1395, 1400 = 1402, 1405, 1407,
1408, 2476/14009,
2831/2477/1409 A
2837/2477/1409, 1410 = 1430,
1433, 1438 & 1445, 1445/1,
1446 & 1466, 1467/1, 1468 %
1477, 1479 = 1483, 1485, 1487
¥ 1489, 1489/1, 1490, 1491,
1493 & 1502, 1504 & 1515,
1517 & 1536, 1538 & 1549,
1550/1, 1551 & 1597, 1599
1601, 1603 < 1609, 1611 =
1618, 2704/1619 & 2708/1619,
1620 & 1637, 1639 % 1645,
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1647 & 1659, 1661, 2709/1662
| 2737/1662, 1664 « 1666,
1666/1, 1667, 2569/1668

2571/1668, 2572/16609,
2573/1669, 1670 & 1674,
2574/1675, 2575/1675,

2576/1676, 2577/1676, 1677 =
1702, 2578/1703 & 2581/1703,
2582/1704, 2583/1704, 1705 =
1709, 1709/1, 1710 = 1726,
2342/1726/1, 2343/1726/1, 1728,
1729, 1731 & 1756, 2584/1757
A 2586/1757, 1758, 2587/1759,
2588/1759, 1760 & 1776,
2738/1777, 2739/1777,

1778 & 1789, 1791 w5 1796,
2740/1797 & 2743/1797, 1798
| 1809, 2478/1810 |
2480/1810, 1811, 2481/1812 =
2483/1812,
2489/2380/2347/1813/3,
2489/2380/2347/1813/4,
2489/2380/2347/1813/5,
2489/2380/2347/1813/6,
2493/1814 w 2495/1814, 1821
¥ 1826, 1828, 1829, 2744/1830,

2745/1830, 2501/1831,
2502/1831, 1832 & 1839,
2562/1840, 2563/1840,

2656/1840, 2657/1840, 1841 =
1844, 2503/1845, 2504/1845,
1846 ¥ 1853, 1855, 1857, 1860
¥ 1864, 2507/1865, 2508/1865,
1870 & 1886, 2589/1887,
2590/1887, 1888 & 1893,
2746/1894 & 2748/1894, 1895,

2591/1896, 2592/1896,
2593/1897 | 2595/1897,
1897/1, 2749/1898 4

2752/1898, 1899 & 1902,
2596/1903 A 2599/1903,
2600/1904, 2601/1904,
2753/1905 & 2756/1905, 1906
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¥ 1915, 2602/1916, 2603/1916,
1917, 1918, 1920 & 1923,
2604/1924, 2605/1924, 1925,
1926, 2757/1927 & 2759/1957,
2760/1928, 2761/1928, 1929 =
1931, 2762/1932 & 2764/1932,
1933, 1934, 2606/1935,
2607/1935, 1936 & 1942,
2509/1943, 2510/1943, 1945 =
1949, 2765/1950 ¥ 2767/1950,
1951, 1952, 2608/1953 |
2611/1953, 2768/1954 |
2770/1954, 2771/1955 |
2773/1955, 2612/1958 |
2614/1958, 2615/1959,
2616/1959, 1960 ¥ 1962, 1964,
1968, 1969, 1969/1, 1970, 1977,
1980,2774/1981, 2775/1981,
1982 ¥ 2006, 2006/1, 2007 =
2016, 2017/447, 2028/2018/447,

2019/1253, 2020/1253,
2021/1073, 2022/1073, 2023/610,
2024/610, 2025/447,
2030/2026/447, 2027/2018,

2029/447, 2255/2031/1303 =
2259/2031/1303, 2032/1303,
2033/1303, 2273/2034/1856 =
2275/2034/1856,

2277/2034/1856,
2348/2034/1856,

2349/2034/1856,

2353/2034/1868,

2278/2035/1856,
2279/2035/1856,
2085/2036/1856, 2081/2036/1856
| 2284/2036/1856,
2293/2037/1869, 2296/2037/1869
| 2298/2037/1869, 2039/1868,
2040/1868, 2041/1437,
2042/1437, 2377/2043/1813,
2378/2043/1813, 2044/1013,
2223/2045/1813,
2346/2224/2045/1813,

2046/1815, 2496/2047/1815 <




9306

5T, fearae uee, 24 =R, 2025 /03 UlY, 1947

2498/2047/1815, 2048/1816,
2499/2049/1816,
2500/2049/1816, 2050/1817,
2051/1817, 2114/2052/1817,
2558/2115/2052/1817,
2559/2115/2052/1817,
2053/1818, 2054/1818,
2055/1819, 2057/1854,
2505/2058/1854,2506/2058/1854,
2560/2290/2059/1858,
2561/2290/2059/1858,
2291/2059/1858, 2060/1858,
2285/2061/1858,
2286/2061/1858,
2288/2061/1858, 2062/1859,
2063/1859, 2386/2064/1867 =
2388/2064/1867, 2065/1867,
2066/1819, 2389/2066/1867,

2406/2390/2066/1867 |
2408/2390/2066/1867,
2067/1944, 2068/1944,

2846/2522/2394/2068/1967 &
2856/2522/2394/2068/1967,
2069/1956, 2070/1956,
2554/2071/1956,

2555/2071/1956, 2072/1957 =
2074/1957, 2776/2075/1963,
2777/2075/1963, 2076/1963,
2077/1963, 2078/1965, |
2080/1965, 2358/2081/1965,
2556/2082/1966,

2557/2082/1966, 2083/1233,
2083/1966,

2515/2299/2084/1967,
2516/2299/2084/1967,
2843/2517/2299/2084/1967 =
2845/2517/2299/2084/1967,
2300/2084/1967,

2301/2084/1967, 2085/1967,
2303/2086/1967,

2393/2086/1967,
2518/2394/2086/1967 |
2521/2394/2086/1967,
2523/2087/1972 kil
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2525/2087/1972,
2857/2526/2087/1972 |
2864/2526/2087/1972,
2088/1972, 2778/2089/1972 =
2792/2089/1972, 2090/1972,
2677/2527/2091/1972,
2678/2527/2091/1972,
2865/2528/2091/1972 |
2896/2528/2091/1972,
2292/2092/1858, 2092/1974,
2093/1974, 2529/2094/1974 =
2531/2094/1974, 2095/1974,
2306/2096/1974,
2414/2308/2096/1974,
2415/2308/2096/1974,

2097/1975, 2098/1975,
2661/2416/2099/1975 |
2672/2416/2099/1975,
2417/2099/1975,
2532/2418/2099/1975,
2533/2418/2099/1975,

2100/1976, 2101/1976,
2102/1978, 2793/2103/1978 =
2804/2103/1978, 2104/1979,
2805/2105/1979 |
2819/2105/1979, 2106/1979,
2535/2153/2107/1979,
2154/2107/1979,
2419/2155/2107/1979,
2420/2155/2107/1979,
2421/2156/2107/1979,
2422/2156/2107/1979,
2536/2423/2156/2107/1979,
2537/2423/2156/2107/1979,
2424/2157/2107/1979,
2425/2157/2107/1979,
2158/2107/1979,
2159/2107/1979,
2161/2107/1979,
2162/2107/1979,
2309/2107/1979, 2108/1310,
2109/1310, 2110/891, 2111/891,
2112/1404, 2126/2113/1404,
2263/2113/1404 kil
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2265/2113/1404, 2116/1827,
2549/2117/1396,
2928/2550/2117/1396,
2929/2550/2117/1396,
2151/2117/1827,
2152/2117/1827, 2118/102,
2118/1467, 2120/342, 2121/342,
2122/554, 2123/554, 2124/693,
2125/693, 2129/1467, 2130/1478,

2617/2131/1478,

2618/2131/1478, 2132/1484,
2619/2133/1484,

2620/2133/1484, 2134/1610,
2135/1610, 2136/1646,
2137/1516, 2138/1516,
2139/1537 | 2141/1537,
2142/1598, 2143/1598,
2144/1602, 2145/1602,
2146/1646, 2147/1660,
2148/1660, 2149/1663,
2621/2150/1663 A

2628/2150/1663, 2152/1638,
2534/2153/2160/1979,2160/2107,
2427/2363/2163/1979 |
2432/2363/2163/1979,
2538/2433/2363/2163/1979  «
2545/2433/2363/2163/1979,

2658/2546/2433/2363/2163/1979
A

2660/2546/2433/2363/2163/1979,

2897/2546/2433/2363/2163/1979
A

2927/2546/2433/2363/2163/1979,
2310/2163/2107,

2362/2163/2107, 2164/1492,
2165/1492, 2166/319, 2166/1492,
2167/319, 2168/345, 2169/353,
2170/1396, 2172/435, 2173/435,

21741647, 2214/2174/807,
2175/647, 2176/694, 2177/694,
2178/807, 2213/2179/802,
2179/807, 2214/2179/807,

2180/814, 2181/814, 2182/1233,
2184/1397, 2185/1397,
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2324/2261/2185/1397,

2320/2185/1397, 2186/1486,
2187/1486, 2188/1503,
2189/1503, 2190/1556,
2191/1556, 2193/1638,

2194/1148, 2629/2195/1148 =
2633/2195/1148, 2197/1, 2198/1,

2199/1209, 2200/12009,
2201/1399, 2202/1399,
2203/1066, 2634/2245/2204/1066
| 2636/2245/2204/1066,
2205/1790, 2206/1790,
2207/1730, 2208/1730,
2209/1231, 2210/1231,

2315/2211/1309, 2212/1309,
2215/821, 2216/821, 2217/821,
2218/362, 2218/715, 2219/362,
2434/2220/362, 2435/2220/362,
2221/1023, 2443/2222/1023 =

2445/2222/1023,
2637/2446/2222/1023 |
2646/2446/2222/1023,
2447/2222/1023, 2225/532,
2226/532,  2227/715 |

2229/715, 2230/723, 2231/723,
2232747, 2233/747, 2234/760,
2236/767, 2237/767, 2238/789,
2239/789, 2240/789, 2241/944 <&
2243/944, 2245/1066, 2248/1092,
2397/2249/1092,

2398/2249/1092, 2250/1299,
2251/1299, 2371/2252/1299,
2372/2252/1299, 2253/1300,
2373/2254/1300,

2374/2254/1300, 2260/2185,
2321/2261/1397, 2266/1406 =
2269/1406, 2270/1820 |
2272/1820,
2404/2351/2290/1858,
2350/2294/2059,
2352/2294/2037,
2354/2294/2037,
2355/2294/2037, 2296/1085,
2297/1085, 2305/1973,
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2412/2306/1973,
2413/2306/1973, 2312/1292,
2366/2313/1292,
2399/2367/2313/1292,
2368/2314/1292 |
2370/2314/1292,
2375/2316/1309,
2376/2316/2211, 2318/1381,
2319/1397, 2322/1397,
2325/1397, 2326/1398,
2327/1398, 2328/1403,
2329/1403, 2330/1403,
2331/1431, 2332/1431,
2333/1432, 2335/1432,
2335/1434, 2336/1434,
2337/1435 2339/1435,
2340/1436, 2341/1436,
23441227, 2345/1727,
2379/2347/1813,
2484/2380/2347/1813 |
2488/2380/2347/1813,

2647/2489/2380/2347/1813,
2648/2489/2380/2347/1813,
2490/2380/2347/1813,
2491/2380/2347/1813,
2649/2492/2380/2347/1813 ¥
2652/2492/2380/2347/1813,
2405/2351/2290, 2356/1919,
2357/1919, 2391/2359/1965,
2409/2392/2359/1965,
2512/2410/2392/2359/1965,
2513/2410/2392/2359/1965,

2838/2514/2410/2392/2359/1965
|

2842/2514/2410/2392/2359/1965,
2411/2392/2359/1965,
2675/2511/2410/2359/1965,
2675/2511/2410/2359/1965,
2360/1971, 2361/1971,
2673/2426/2363/2163,
2674/2426/2363/2163, 2364/687,
2365/687, 2400/2367/2313,
2381/1866 # 2385/1866

2703

13998
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[Authoritative English text of this Department Notification No. UD-A(1)-7/2015
dated 23-12-2025 as required under clause (3) of article 348 of the Constitution of India] .

URBAN DEVELOPMENT DEPARTMENT

NOTIFICATION

Shimla-2, the 23rd December, 2025

No. UD-A(1)-7/2015.— WHEREAS, a proposal for declaration of the Nagar
Panchayat Sangrah, District Sirmour as notified vide this Department Notification
No. UD-A(1)-7/2015 dated 07-08-2025 was published in the Rajpatra (e-Gazette),
Himachal Pradesh on 11.08.2025 for invitingobjections from the affected persons
through the Deputy Commissioner, Sirmour within a period of two weeks,

AND WHEREAS, in this regard, no objections were received in this Department
within the stipulated period,;

NOW THEREFORE, in exercise of the powers conferred by sub-section (2)
of section 3 and sub-section (6) of section 4 of the Himachal Pradesh Municipal
Act, 1994 (Act No. 13 of 1994), the Governor, Himachal Pradesh is pleased to
constitute Nagar Panchayat Sangrah, District Sirmour, Himachal Pradesh as per the
area specified in the SCHEDULE attached with this Notification and it shall come
into existence from the date of its publication in the Rajpatra (e-Gazette), Himachal
Pradesh.

The Governor, Himachal Pradesh, further in exercise of the powers conferred
by sub- section (7) of section 4 read with sub-section (1) of section 80 of the Act
ibid., is pleased to exempt theland and buildings of the said Nagar Panchayat from
the payment of property tax for a period of 03 years from the commencement of this
notification. The residents of said areas shall continue to retain their customary
rights as provided in Wazib-Ul-Urj of the records of rights.

By order,
(SANJAY GUPTA),
Addl. Chief Secretary (UD).
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Sl. | Name | Name Name | Complete Khasra Nos. Proposed Area

No of of of © in q.
Patwar | Muhal/ | Panchay | or Partial mtrs.
Circle | Mauza at

1 2 3 4 5 6 7

1 | Sangrah | Sangrah | Sangrah | Partial | 246/1, 1381/1/1, 2 to 15, 15/1, 16 to 18, | 13998

(P)

18/2, 19 to 101, 103 to 168, 168/1,
169to 173, 173/1, 174 to 228, 228/1,
229 to 303, 303/1, 304 to 308, 308/1,
309, 309/1, 310 to 318, 320 to 324,
324/1, 325 to 341, 343 to 352, 352/1,
354 to 361, 363 to 378, 378/1,

37910 434, 436 to 446, 448 to 531,

533 to 535, 535/1, 536 to 551, 551/1,
552, 553, 555 to 568, 568/1,569 to 586,
586/1, 587 to 609, 611 to 613, 613/1,
614 to 646, 648 to 662,

2564/663 to 2568/663, 664 to 686,

688 to 692, 695 to 704, 704/1,

705 to 714, 714/1, 716 to 722, 723/1,
724 to 740, 740/1, 741 to 746,

74810 766, 768 to 788,

2436/790 to 2440/790, 791 to 803,
2441/804, 2442/804, 804/1, 805, 806,
808 to 813, 815 to 820, 822 to 877,
877/1, 878 to 890, 892 to 929, 929/1,
930 to 943, 945 to 967, 968/1, 968/2,
969 to 993, 993/1, 994 to 1021,
2679/1021/1 to 2681/1021/1, 1022,
1022/1, 2448/1024, 2449/1024,
2820/2450/1024 to 2826/2450/1024,
1025 to 1029, 1029/1, 1030 to 1036,
2682/1037 to 2684/1037,

1038 to 1045, 2451/1046, 2452/1046,
1047 to 1056, 2453/1057, 2454/1057,
1058 to 1065, 1067 to 1072,

1074 to 1077, 2455/1078, 2456/1078,
2457/1079 to 2460/1079, 1080 to 1084,
2653/1086 to  2655/1086, 1087,
2685/1088, 2686/1088, 1089, 1090,
2395/1091, 2396/1091, 1093 to 1100,
2547/2462/1101, 2548/2462/1101, 1102
to 1123, 2687/1124 to 2689/1124,
1124/1, 1125 to 1128, 1129/1, 1129/2,
1130 to 1147, 2690/1149, 2691/1149,
2692/1150 to  2696/1150, 1151,
2697/1152 to 2703/1152, 1153 to 1208,
1210, 1210/1, 1211 to 1223, 1223/1,
1224 to 1230, 1232, 1234 to 1252, 1254
to 1280, 1280/1,

2463/1281 to 2465/1281, 1282, 1283,
2466/1284, 2467/1284, 1285 to 1287,
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1287/1, 1288 to 1291, 1293 to 1298,
2401/1301 to 2403/1301, 1302,

1304 to 1308, 1311 to 1330, 1331/1,
1332 to 1334, 1334/1, 1335 to 1381,
2317/1381/2, 1382, 1382/1,

1383 to 1391, 2468/1392 to 2474/1392,

2551/2475/1392, 2552/2475/1392,
2827/2475/1392/3 to 2830/2475/1392/3,
1393 to 1395,

1400 to 1402, 1405, 1407, 1408,
2476/1409, 2831/2477/1409 to
2837/2477/1409, 1410 to 1430, 1433,
1438 to 1445, 1445/1, 1446 to 1466,
1467/1, 1468 to 1477, 1479 to 1483,
1485, 1487 to 1489, 1489/1, 1490, 1491,
1493 to 1502, 1504 to 1515, 1517 to
1536, 1538 to 1549, 1550/1, 1551 to
1597, 1599 to 1601,

1603 to 1609, 1611 to 1618,

2704/1619 to 2708/1619, 1620 to 1637,
1639 to 1645, 1647 to 1659, 1661,
2709/1662 to 2737/1662, 1664 to 1666,
1666/1, 1667, 2569/1668 to 2571/1668,
2572/1669, 2573/1669, 1670 to 1674,
2574/1675, 2575/1675, 2576/1676,
2577/1676, 1677 to 1702,

2578/1703 to 2581/1703, 2582/1704,
2583/1704, 1705 to 1709, 1709/1,

1710 to 1726, 2342/1726/1,
2343/1726/1, 1728, 1729,1731 to 1756,
2584/1757 to  2586/1757, 1758,
2587/1759, 2588/1759, 1760 to 1776,
2738/1777, 2739/1777, 1778 to 1789,
1791 to 1796, 2740/1797 to 2743/1797,
1798 to 1809, 2478/1810 to 2480/1810,
1811, 2481/1812 to 2483/1812,
2489/2380/2347/1813/3,
2489/2380/2347/1813/4,
2489/2380/2347/1813/5,
2489/2380/2347/1813/6,

2493/1814 to 2495/1814, 1821 to 1826,
1828, 1829, 2744/1830, 2745/1830,
2501/1831, 2502/1831, 1832 to 1839,
2562/1840, 2563/1840, 2656/1840,
2657/1840, 1841 to 1844, 2503/1845,
2504/1845, 1846 to 1853, 1855, 1857,
1860 to 1864, 2507/1865, 2508/1865,
1870 to 1886, 2589/1887, 2590/1887,
1888 to 1893, 2746/1894 to 2748/1894,
1895, 2591/1896, 2592/1896, 2593/1897
to 2595/1897, 1897/1, 2749/1898 to
2752/1898, 1899 to 1902, 2596/1903 to
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2599/1903, 2600/1904, 2601/1904,
2753/1905 to 2756/1905, 1906 to 1915,
2602/1916, 2603/1916, 1917, 1918, 1920
to 1923, 2604/1924, 2605/1924, 1925,
1926,

2757/1927 to 2759/1957, 2760/1928,
2761/1928, 1929 to 1931,

2762/1932 to 2764/1932, 1933, 1934,
2606/1935, 2607/1935, 1936 to 1942,
2509/1943, 2510/1943, 1945 to 1949,
2765/1950 to 2767/1950, 1951, 1952,
2608/1953 to 2611/1953,

2768/1954 to 2770/1954,

2771/1955 to 2773/1955,

2612/1958 to 2614/1958, 2615/1959,
2616/1959, 1960 to 1962, 1964, 1968,
1969, 1969/1, 1970, 1977, 1980,
2774/1981, 2775/1981, 1982 to 2006,
2006/1, 2007 to 2016, 2017/447,
2028/2018/447, 2019/1253, 2020/1253,
2021/1073,  2022/1073,  2023/610,
2024/610, 2025/447, 2030/2026/447,
2027/2018, 2029/447,

2255/2031/1303 to 2259/2031/1303,
2032/1303, 2033/1303, 2273/2034/1856
to 2275/2034/1856, 2277/2034/1856,

2348/2034/1856, 2349/2034/1856,
2353/2034/1868, 2278/2035/1856,
2279/2035/1856, 2085/2036/1856,

2081/2036/1856 to 2284/2036/1856,
2293/2037/1869, 2296/2037/1869  to
2298/2037/1869, 2039/1868, 2040/1868,
2041/1437, 2042/1437, 2377/2043/1813,
2378/2043/1813, 2044/1013,
2223/2045/1813,2346/2224/2045/1813,
2046/1815, 2496/2047/1815 to
2498/2047/1815, 2048/1816,
2499/2049/1816, 2500/2049/1816,
2050/1817, 2051/1817,
2114/2052/1817,2558/2115/2052/1817,
2559/2115/2052/1817, 2053/1818,
2054/1818, 2055/1819, 2057/1854,
2505/2058/1854,2506/2058/1854,
2560/2290/2059/1858,
2561/2290/2059/1858, 2291/2059/1858,
2060/1858, 2285/2061/1858,
2286/2061/1858, 2288/2061/1858,
2062/1859, 2063/1859, 2386/2064/1867
to 2388/2064/1867, 2065/1867,
2066/1819, 2389/2066/1867,
2406/2390/2066/1867 to
2408/2390/2066/1867, 2067/1944,
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2068/1944, 2846/2522/2394/2068/1967
to 2856/2522/2394/2068/1967,
2069/1956, 2070/1956, 2554/2071/1956,
2555/2071/1956, 2072/1957 to
2074/1957, 2776/2075/1963,
2777/2075/1963, 2076/1963, 2077/1963,
2078/1965, to 2080/1965,
2358/2081/1965, 2556/2082/1966,
2557/2082/1966, 2083/1233, 2083/1966,
2515/2299/2084/1967,
2516/2299/2084/1967,
2843/2517/2299/2084/1967 to
2845/2517/2299/2084/1967,
2300/2084/1967, 2301/2084/1967,
2085/1967, 2303/2086/1967,
2393/2086/1967, 2518/2394/2086/1967
to 2521/2394/2086/1967,
2523/2087/1972 to 2525/2087/1972,
2857/2526/2087/1972 to
2864/2526/2087/1972, 2088/1972,
2778/2089/1972 to 2792/2089/1972,
2090/1972, 2677/2527/2091/1972,
2678/2527/2091/1972,
2865/2528/2091/1972 to
2896/2528/2091/1972, 2292/2092/1858,
2092/1974, 2093/1974, 2529/2094/1974
to 2531/2094/1974, 2095/1974,
2306/2096/1974, 2414/2308/2096/1974,
2415/2308/2096/1974, 2097/1975,
2098/1975, 2661/2416/2099/1975 to
2672/2416/2099/1975, 2417/2099/1975,
2532/2418/2099/1975,
2533/2418/2099/1975, 2100/1976,
2101/1976, 2102/1978, 2793/2103/1978
to 2804/2103/1978, 2104/1979,
2805/2105/1979 to 2819/2105/1979,
2106/1979, 2535/2153/2107/1979,
2154/2107/1979, 2419/2155/2107/1979,
2420/2155/2107/1979,
2421/2156/2107/1979,
2422/2156/2107/1979,
2536/2423/2156/2107/1979,
2537/2423/2156/2107/1979,
2424/2157/2107/1979,
2425/2157/2107/1979, 2158/2107/1979,
2159/2107/1979, 2161/2107/1979,
2162/2107/1979, 2309/2107/1979,
2108/1310,  2109/1310,  2110/891,
2111/891, 2112/1404, 2126/2113/1404,
2263/2113/1404 to 2265/2113/1404,
2116/1827, 2549/2117/1396,
2928/2550/2117/1396,
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2929/2550/2117/1396, 2151/2117/1827,
2152/2117/1827, 2118/102, 2118/1467,
2120/342, 2121/342, 2122/554,
2123/554, 2124/693, 2125/693,
2129/1467, 2130/1478, 2617/2131/1478,
2618/2131/1478, 2132/1484,
2619/2133/1484, 2620/2133/1484,
2134/1610, 2135/1610, 2136/1646,
2137/1516, 2138/1516, 2139/1537 to
2141/1537,  2142/1598,  2143/1598,
2144/1602, 2145/1602, 2146/1646,
2147/1660, 2148/1660, 2149/1663,
2621/2150/1663 to 2628/2150/1663,

2152/1638,
2534/2153/2160/1979,2160/2107,
2427/2363/2163/1979 to
2432/2363/2163/1979,
2538/2433/2363/2163/1979 to

2545/2433/2363/2163/1979,
2658/2546/2433/2363/2163/1979 to
2660/2546/2433/2363/2163/1979,
2897/2546/2433/2363/2163/1979 to
2927/2546/2433/2363/2163/1979,
2310/2163/2107, 2362/2163/2107,
2164/1492,  2165/1492,  2166/319,
2166/1492, 2167/319, 2168/345,
2169/353, 2170/1396, 2172/435,
2173/435, 21741647, 2214/2174/807,
2175/647, 2176/694, 2177/694,
2178/807, 2213/2179/802, 2179/807,
2214/2179/807, 2180/814, 2181/814,
2182/1233, 2184/1397, 2185/1397,
2324/2261/2185/1397, 2320/2185/1397,
2186/1486, 2187/1486, 2188/1503,
2189/1503, 2190/1556, 2191/1556,
2193/1638, 2194/1148, 2629/2195/1148
to 2633/2195/1148, 2197/1, 2198/1,
2199/1209, 2200/1209, 2201/1399,

2202/1399, 2203/1066,
2634/2245/2204/1066 to
2636/2245/2204/1066, 2205/1790,

2206/1790,  2207/1730,  2208/1730,
2209/1231, 2210/1231, 2315/2211/1309,
2212/1309, 2215/821, 2216/821,
2217/821, 2218/362, 2218/715,

2219/362, 2434/2220/362,
2435/2220/362, 2221/1023,
2443/2222/1023 to 2445/2222/1023,
2637/2446/2222/1023 to

2646/2446/2222/1023, 2447/2222/1023,
2225/532, 2226/532, 2227/715 to
2229/715, 2230/723, 2231/723, 2232/747,
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2233/747, 22341760, 2236/767, 2237/767,
2238/789, 2239/789, 2240/789, 2241/944 to
2243/944, 2245/1066, 2248/1092,

2397/2249/1092, 2398/2249/1092,
2250/1299, 2251/1299, 2371/2252/1299,
2372/2252/1299, 2253/1300,
2373/2254/1300, 2374/2254/1300,

2260/2185, 2321/2261/1397, 2266/1406 to
2269/1406, 2270/1820 to 2272/1820,
2404/2351/2290/1858, 2350/2294/2059,

2352/2294/2037, 2354/2294/2037,
2355/2294/2037, 2296/1085, 2297/1085,
2305/1973, 2412/2306/1973,
2413/2306/1973, 2312/1292,

2366/2313/1292, 2399/2367/2313/1292,
2368/2314/1292  to 2370/2314/1292,
2375/2316/1309, 2376/2316/2211,
2318/1381, 2319/1397, 2322/1397,
2325/1397, 2326/1398, 2327/1398,
2328/1403, 2329/1403, 2330/14083,
2331/1431, 2332/1431, 2333/1432,
2335/1432, 2335/1434, 2336/1434,
2337/1435 to 2339/1435, 2340/1436,

2341/1436, 23441227,  2345/1727,
2379/2347/1813, 2484/2380/2347/1813 to
2488/2380/2347/1813,

2647/2489/2380/2347/1813,
2648/2489/2380/2347/1813,
2490/2380/2347/1813,
2491/2380/2347/1813,
2649/2492/2380/2347/1813 to
2652/2492/2380/2347/1813,
2405/2351/2290, 2356/1919, 2357/1919,
2391/2359/1965, 2409/2392/2359/1965,
2512/2410/2392/2359/1965,
2513/2410/2392/2359/1965,
2838/2514/2410/2392/2359/1965 to
2842/2514/2410/2392/2359/1965,
2411/2392/2359/1965,
2675/2511/2410/2359/1965,
2675/2511/2410/2359/1965, 2360/1971,
2361/1971, 2673/2426/2363/2163,
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RG] M T IHd JIGT BT A AIBTA Uls H GRol SB Yol XM d ABTA e H AT Ih
ol I T Sy |
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T R o [ goiiaRr Sl faqer <d g 9= <M, IR A\Ee TS,
STHER @RI, Tl ForagR, forer s9RYR (fBovo) o 39 a1areld H SRR 61 & b S91aT o1
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29—12—2025 Pl & 10.00 Iol 9 ARITAT H SATSAAT IT IDHIeIa 37U TaRTol SN &
THeT SURLIT BIBR U P Fhall & AT SWRIGT S fafdr Bl g5 R & ey < o

ST | D SURIT BIg YaRTol el AT ST |

3ITST &I 15—12—2025 DI AR BEIER T HIBY 3faTeld §RT SIRI 83T |

HIEN | BXIEIRT / —
HeTh HTEd! e Ao,
IoTEgR, e g4RYR (fBowo) |

¥ ITGTeld He$ FTedr fgeig siof, guegR, e RgR (fRovo)

e =R fbes gepeaT ARG &RR GISGER]
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SICAVERI) REISEIE
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o

31 UfaTdl 3| e dT FHid ReIeRT $I 9 $¥deR gRT grad f&har 5rdm © &
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29—12—2025 P! FIT 10.00 I 9 IRTAA H AT AT bl U YaRTol TR &
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ST | IS SURIT BIg YaRTol el AT ST |
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TERd FHTEdT fgdra o,

gogR, f51er g4RYR (fRovo) |

g STGTela Werd wrsdl M oofl, gomgR, frer sWRgR (fRovo)

e TR e gepedn SISGEECIDN GLGERCNII
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M ST ~gferardy |

ST forfer goiiesvor under section 13(3) of Birth & Death Act, 1969 $THdT |etrerd <dl g
fog M, ar_A HigTel R, TEdlel golyR, forer sHRgR (fRovo) |

TIA-ua R o A doiiexer gidhr sict |erer < g fag v, arf AT
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31 gfiaral 3mH SHar a1 FRd RedeRT $I 33d8R g§RT Gad fhar ordn & & afe
frdl @ SWRIed o= fafyr GoNexor R Bl IR g TR 8 d 98 fodie dmig ush
29—12—2025 P! FI& 10.00 Tl 9 IRATA H AT AT FhTeAd U YaRTSl TR &
e SURT BB U B Al & ST SWRIad o fafd &1 & &= & oMy < )

ST | D SURIT Blg YaRTol el AT ST |

31TST &I 12—12—2025 DI WX EXIER g HIBR AJaTeld gRI ST §aTT |

HIEN | BYTETR / —
eI FHredi e s,
IoTgR, e g4RYR (fBowo) |

9 IICTId HRIGN TUSIEHBRI Ud Ad TedIdeR, devdid dev,
e gARYR, feareer e

e HepedT : fdarg Tol PR aN |

N :
HIR g g 9R1 @

ERIR
SIMH oTd

g sl PR R¥E g3 w@o &1 |du Rig, T g9F, SIHER AUS], dedid qeur, forem
TR, fBovo -1 IRl HI AQTld H AdeT—ud aRR fhar g & uefl 7 A
04—07—1979 I il ART <l GAAT T@o =7 war ¥, Mg e, Srher ARl Tediel 9IRS, e
IR, fRovo & e ferg Nfo—Rarer srgar faare fbar gem 1 Wy Fdaer 9 4D
M AT, SIHER AUS!, TM TaId Alevey, dedld deuy, el sRR, fRodo & arfrere 3
faare &<l 7 F=Ramn 2|

3d: §9 SYATR & AIH W AIA™RY 3 SdT dI Grod fhar Srar 2 f fd a1
W st ®weR Rig 9 S )1 <@ & faa® 7 o9 9R TR 8 d 98 (0T ol
IR BT ISTAd /BT ok # fHdl ) o a9 &1 raTeiad AT dbleldd (aid
29—12—2025 ¥ U4 UY &R FHdT B | Iad affd Fie & I 313 1 garrsl 911 7181 8N
IMITA—3 W FRAMER Udhdb] HRIAET 3 § ol SR |
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BT |
AER | FAEIRT / —
I TEUIER Ud BIIBRI GUSTEIhNI,
ger, forar sRYR (f2o Wo) |
9 ITGTeId PRIGR FUSIEGR T4 9 devieeR, afedr
St @wivrsT (f2ovo0)
fheT AT : ST USTIhRU]
s SRy gF S MU, A HEld duss, ShER 9 Su-dgdid diedR, e
SIS (fRov0) - reff |
Rk
SIEECER] g |

s <Oy gF S eOMuTd, AR AEld dUss, SIhER 9 SU-dgdid diedR, e
BTl (fRowo) =1 59 =Imarerd # urRiA-—ud U9 fhar 2 f& S99 o9 iffad SHate &1 o
&l 30—07—2024 BT HETA TUTS, IU—deUA AGIR H B3N AT Ry AATAEY IH A I
G BT H I9B dC P S YSITBRUN 1 HRardl Sl Pl & 9 AR b1 § & e
UAIId T 9D d¢ BT ST GolldhRUl dR IR 3R Ay i |

3T AT ST Bl STAER /AT AT & 7redd | G fhar oar 2 b 59 av afe
fredY B BT SOR I TIRTS & 1 98 eI 27—12—2025 Pl LB BT IfaTld | IATelad
IT THTATH BIOR BIHR IMUYAT U&T WG Fhd & ST SURIGT ST BT GOlIdbRUT R & 3MeIT
gRd X AT U | S9d IR Bis U SR 9 TARIS hifded TR T 8HIT|

TST f&Tieh 27—11—2025 BT AR BXIER G HIER A<Teld A SR 83T |
A | BEIETR / —

C [aN [N [aN
DIUDIRT qUSIEDIN],

FfeaR, RSt it (f2ovo) |

§ ST TIE—deNIeaR UG 9ed gaedr g ofl, afear,
St @wivrsT (fRovo0)

b gepear @ 1 g%l e gowil Ho : 25,/C/2025 ARG Ue : 27—12—2025
8 B FAR Y g M, Faril qera @retl, [ |99, Su—dsdld diedr, forer

TSl (f2oYo) |
CRIE

SATH ST-d

g —a @1 gERNT T IR |
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greff Al XY AR YA gRI M, AR qETd @refl, Aol 9¥E, Su—dediid AR,
Rrer @wiTer (fRowo) 7 S I&Tad H URA-—ua 79 vUU-UF gN gfad fhar & & S9a fuar
BT I A9 IR H | I9b I A¥erg H W =¥ 9™ ¥ ufafe g 8 Weafe A8 @il
UCIR I dRATIES & IMod e H Uil & fUdr &1 AW g™ 9l © Siife Tod © | o
g1eff HETel Wiefl, UCaR gu aRaTelEs & Joid RS H T A &l TORIT HRAT dredl & |

3. 39 JeAl FATEl Uil & HegH | AW AT Bl Gred fBAr Siar € fd SuRiad
Ifdd & TH P ORI AR fERN BN B IOR /TR B o 98 fQAIE 27—12—2025 B
JATATT IT THIAT 3H BT H BIOR BIHR IoR UL PR FHAT & | BIOR 7 M B I 4

ThaRBl HRIATE] 3TF H T8 ST |

31T fams 27—11—2025 Pl BAR XER G HIBR AaTeld A SIRI GalT |

AER | FARIRT / —
TR FATEdT faa o,

gfear, Rt wireT (fRovo) |

§ IETAd TRIS—deNIeaR UG Hee gaedr g aof), afear,
Rt @wivreT (fRovo)

b gepeaT @ 1 GOl e gowil Ho ¢ 24 /C/2025  ORIg Ue : 27—12—2025

£ SfeR RiE Yo XA W, IR 78T $IC), S[HER g Aol §dls, Su—agdicl

afedr, f7ar sirsT (Rowo) |

SATH ST-d

g —a @ gERN A IR |

grefi &7 el Rig g3 xAS XM, Fardl AeTd 313, SIHeR g Al |9Ts, Su—dg4dld
Ffear, fSten @wirer (fRodo) = 9 IcTad H URMI-9F w9 9UU-u3 gRT gfud fear g &
I AT BT TS H SRHOT IH & | S8 I AWerg § 9T 37 99 9 yfafe gof 8, Wefdh
HET BHISI T HaR], USaR g RATIES g Hlel X6l TR, USaR gl Hei & o AfHerd |
urefl & U @1 A TS &6l @ Sl Tad o | o Wil #eld $IEl g Hawl, yedR Id
RATAES G HBlel o] TR, USaR Yo Hed & IJod Rbfe H 30+ fUar & ¥ & goxil
PRATT =TT 2 |

3. 9 HEAl FATEl Uil & HEegH W AW AT Bl Gred [BAr Sirar € fd SuRiad
Ifdd & TH P ERN AR fFN B B IOR /YRS B O 98 fQAIE 27—12—2025 B
ATATT IT THIAATT 3 BT H IR BIHR IO UL HR AHhAT & | TR 7 3 & JqRa H
UhHdRBT HRIATE] T § ols SIdiT |
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AER | FATEIRT / —
ErIS aHTRdr fadra soft,

gfear, Rt wireT (fRovo) |

§ ST TIE—deNIeaR UG 9ee gasdr g aofl, afear,
St @wivreT (fRovo)

b gepeaT : 1 GOl e gowil Fo : 30,/C/2025  ORIg Ue : 27—12—2025

S HERT Tdl Il Ay HAR, Farf AeTdt Wfiar R, Aol 9 Su—dgdld afedn,
rem wireT (Rovo) |

SIASERI
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orfefr Sl FINT <4l Ul |ay GAR, Fardl J8Td INeR TR, JIT 9 Iu—dgard
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ISP I AH BRI A1 7| I Y Affer 7 1 g 9 9 ufifie &<t 7, Sefs W'
RITSER R, USaR g AMGIR & RMoRg Al H YT &1 AW HIHRT <dl 61 © Sl Teld
21 o Wi HeTe RIfviey TR, UcdR gd afedR & [oRd Réfe # 30 M &I GOl
FRAET ATE 2 |

3. 9 gl FATEl Uil & HEeIH W AW AT Bl Gred fBAr Sirar € fh SuRiad
fdd & W @ goEN IR B PR IR /TR B I 98 fIAId 27122025 B AT
AT IHTAA 59 BRI H IR BIBR IR U B Fhal o | SR 7 3 B G H [HARW]

HRIATE] T | TS ST |

31TST &I 27—11—2025 BT AR FRIER d AR ATl I SN 83T |

AER | FRIRIRG / —
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FfearR, T wireT (Bowo) =1 3o <=1 fafd Sifds faTis 04—02—1969 I Td AT Tx,
STHER HAT Qa, UM AT qdTel H gl 8, M Gamrdd § Uoiipd hRa gq reie—ud
qI BT M, AR el USiieR (T T 9g) §RT JUATA—T3 AR P’ IWRER (T
g oY) REer &1 srgeen oA died U fear| ol © Jgur s SHal o fafer
T Togd @ AW H &S T 8 Hal & | 39 Uil ey & Al W Swidd gErRd o
3ot ST fafSr &1 doiied dramT @med 2 |

3 3 ST Bl $¥AeR /H ARl & Aregd 9 gfud b o 2 6 39 IR afg
freY B BT SOR I TARIST &1 Ol 98 faidh 27—12—2025 DI JALNEARTRIT BT ITaTId H IATerad
I IHTATH IR BIBR YT UeT G Fhd & AT SR OTH BT GolIhRT BT B AT

qiRd R feU ST | STB SR Pis 4 SoR g TARTS BIfdel TR 7 81|

31T &I 27—11—2025 BT BAR BRIER d B AT I SN 83T |
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PRIBRT TUSTIEIHNI,
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I ST CgeTedt |
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3T A ST B SXER /AT AT & Aredd | Gfad fhar ofar 2 fb 59 ar afe
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IT JHTATT BIOR BIBR AT TeT WG Fhd & AT SR STH BT USIIhRoT B & 3T
gRd & 3T U | S9b IR His U SR 9 TARIS Bhifded TR T 8FIT|
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9 3ISTold HRIGNI SUSIIPBNI Ud A dedicieR, afedr
St @wivrsT (f2ovo0)
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P T ITAM fHeH T, (G) T <l T W T< UM fhee Fws, (H) e <dr ¢
P T IUAM B Fws, (1) I a1 YH PO T UM fheE @, (K) #7\ar <dr g
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g I7STeld BRISN SUSIIDHRI R, forar swireT (fBo vo)
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Aifger R g A0 I, FaRT 79 9 SHeR Aldal, SU—agdrd dicdl, ST ST,
f2ouo |

ERIR
SIMH oId

grefl Hifger e 9 9 S7areld H U M gokil R URA—ud fdAr & Rifd e
Rare # weff &1 7 After Rig <o ® | wafe T9m Ree # Aift=x Rig oof 81 59 IR e
T 9AR 9qd o= SHEE] 9y 2022—23 HElA Sleal, 3MUR dle, Who YAT-UF & Ufd, gfewmar
9 B yfd URAR el A1 el @l ¥ |

31T 3 STACR & ARIH ¥ AIARIRY Bl qoiRal AR qiad fHar simar & & et o
M Aftx Rig 9 Aifter R g3 0 M foy oM aR afe {60 &1 318 oy &1 a1 a8
IRATATH IT TehTerd= NSRRI BT ETeAd | eI 26—12—2025 P 3MHR UAT TARTST qof
FRAT FHAT 2| TR 7 M & R § THaRW HIEAR] M # ol SR A1 gowil R
3MTQeT UTRA &R &Y ST | 39 ISR Dls YaRTol F GAT SIRAT |

3T faA T 10—12—2025 B AR TXER 9 AIER 3METad A ORI b AT |

AR | FAEIRT / —
eI FHrEdl fgdrg Sl ud 9 dgdieaeR,
SU—agirel dled, RNrer wimer (Rovo) |

PTG U9 TeUIdER Ud Weke GdEd fgdra Sofl, ST &1 are,
St st (fRovo)

P THR ¢ 103 /AL /MRD.2L. TRRG U : 29—12—2025

AT JheAT : foleTdh RISl g9 fHarht 19 3 |

fqud © GEA—FATT q TRYA BRAR ST A |
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Tifed 9919

1. (F) ar <dr g2t et M
2. (G) =T <41 g Famr M, Maril T 9 STHER NEd, Su—dgdld el 6
qTeTd BagyR, [Tl HiTer (B4 |

ST qHged H URErd/UfaaiTor SRIad & dofdl & oy 39 Sf&Tad |RT AR
Td W Ps dR 9 AaTadd § IURd B89 & forw difed oy %QTR?W@HMNUHN“W@(
T T 81 W @ 81 R sror ufdardy/afdardirr @1 aeie 9 8 ) Sa wa q ol
HRIATET B A faerw 81 R8T & | o 9 AIfCH 38R & ARgH W SWRiad ufara] ufarerror
%ﬂﬂ@wﬁaﬁaﬁqﬁaﬁmw%%mﬁwwﬁﬁﬁ%@ﬁ?ﬁszg 12—2025 &I
AT 11:00 g9 GIE JATATT AT dblerd BIGIR QT 3Md, 3FJAT BIGR 1 374 DI G

AR 8% STl Sriard] sl § drg SIa |

ST feT 12—12—2025 BT B EXAER T AIER IaTad & S fhar 17|
e | EF‘IT?ﬂﬁFT/—

BIBE CISHIMC'(N QTZT
Terad wHTRdr fafaa sof,
TSI &7 arerrd, [terr divrsT (fRowo) |

9 IgTod AEd gaEdt fgag Aol Ud dRIeRN qUSIUaR, Tedl SR,
e i (fRowo)

HHEAT 1 STH GofldxoT

Mr./Mrs./Ms. Vicky, o Suman Kumar, r/o Lanjhani, P.O. Gharoh, Tehsil Dharamshala,
District Kangra (H.P.).

Vs,
1. TheGenera Public.

2. The Pradhan/Secretary, GP Barwala, Tehsil Dharamshala, Distt. Kangra.
3. TheRegistrar Birth & Death, C.M.O. Kangra at Dharamshala.

v ——urel—u3 SR g1 13(3) fedm=er uewr ST U9 g USiiaRoT AfafaH, 1969.

Mr./Mrs./Ms. Vicky, s’lo Suman Kumar, r/o Lanjhani, P.O. Gharoh, Tehsil Dharamshala,
District Kangra (H.P.) 5 $9 31eTad H URMT—U3 Af2d JHeAT SRR fHar g fb I|qa! q|T w@o
JUYTg <41 TR0 IMRAE @1 9 faid 16—11—1985 T g © | U] THO ¥l0 &F=eT / e fdra
I gEgd H O/ gg RIOER # Uoilgpd | 8 31 gog fafd uoiigd fby SfH % sy g
TG | 39 AICH SWAER IGUT & gRT TR SFd] DI AT AR AR Bl e fhar
ST & b Al {1 SIRIAd w0 FITg <dl Ul Wo M g &1 9 Usiidd [hd &H R
P TARTST 81 A g8 AUAT TaRTSl AR IfeETad H fadidh 08—01—2026 I TATATT IT TDHIAd
BIFGR 81 PR JAUAT TaRTS U PR Fehdll @ IAAT dlides 2ae U §og Ay uoiiapd fbd &I
IR AT IIRT HR & ST |
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ST el 12—12—2025 BT AR SWER 9 HAIBR IMTAd gRT SIRI fHa1 T |

SR | FeIRT / —
BRIPBR] TUSTIEHNI,
gHeITe, foTel st (fRovo) |

9 IgTod AEP FHEd! fgad o) Ud BRIGN qUeItieN], d8diel ST,
e sl (fRowo)

HhEHT : ST TihRUl

Mr./Mrs./Ms. Subhash Chand Dhiman s/o Late Sh. Moti Ram, o Mahlu Ram, Village
Rasan, P.O. Sidhbari, Tehsil Dharamshala, District Kangra (H.P.).

Vs,

1. TheGenera Public.
2. The Pradhan/Secretary, GP Barwala, Tehsil Dharamshala, Distt. Kangra.
3. TheRegistrar Birth & Death, C.M.O. Kangra at Dharamshala.

a9 ——UTAT—u3 SR gRT 13(3) f29Terel el ST U9 9g USiiRoT AfafraH, 1969.

Subhash Chand Dhiman, s/o Late Sh. Moti Ram, /o Mahlu Ram, Village Rasan, Tehsl|
Dharamshala, District Kangra (H.P.) 7 S 31&Teld # UrRMT—Uua dfed q@Hedr IR a1 § b
SHs far o AR W, 93 Aeg YW B 4g Qe 28—12—1993 BT g © | U] THO W0
GHIITAT / FaAd U™ Gargd § O/ 9g IOReR H Usiigd 71 © 3fa: §og fAfer usiigd fby o
% IRy AU WY | 30 Aifed $IA8R JIoUs & g§RT AT ST bl TAqT AHd ar=al &l
qfad fear Srar 2 & afe fHA o SuRia Late Sh. Moti Ram s/o Mahlu Ram &1 9g usiiagd
P ST IR BIS TARTST 81 A 98 31T UaRIST S9N 3T&Taid H fa+id 08—01—2026 T IATATT
AT gD BIGR B B AYAT TARTST U B Febdll & AIAT JaTideh Iy o qg fafer uoiiepa
I S IR 3feY UIRT HR fa SIdr |

ST fRATd 12—12—2025 B AR &R T HIER 3rETerd gIRT SIRT T war |

e | FXARIRT / —
BIBR SUSIRIBNI,
gHeTTeT, R sirsT (fRowo) |

9 IETad 9ed gatedl g 9o v sRier) gveifer), dedia e,
fStem wirsT (fRovo)

HHEAT 1 STH GOl

Mr./Mrs./Ms. Bharti Thapa, d/o Sh. Govind Singh Thapa, w/o Bin Prasad Thapa, r/o Village
Thehar, P.O. Khaniyara, Tehsil Dharamshala, District Kangra (H.P.).

Vs.
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1. The General Public.
2. The Pradhan/Secretary, GP Barwala, Tehsil Dharamshala, Distt. Kangra.
3. TheRegistrar Birth & Death, C.M.O. Kangra at Dharamshala.

9 ——UTAT—u5 SR gRT 13(3) f2HATeret Ueer S99 U9 9g UoiiRoT JMfafrad, 1969.

Mr./Mrs./Ms. Bharti Thapa, d/o Sh. Govind Singh Thapa, w/o Bin Prasad Thapa, r/o Village
Thehar, P.O. Khaniyara, Tehsil Dharamshala, District Kangra (H.P.) = g9 31&Tad # UreiH—ud
Afed gaew TR fHar & & Swer o fadie 30—-06—1970 P BT T UR] THO IO
FHIITAT / FIT U UArd | O/ Jg ITER | Usiidd 9 2 3k o [ usiiegd fby ST
% QY AU WY | 39 AfcH IIAER IoUd & ERT AR ofFdl &I JqT AR iR &l
qfrd fear Siram & & afe fewr &1 SWRiad Bharti Thapa, d/o Sh. Govind Singh Thapa @1 <7
ﬁ@ﬁﬁ%ﬁwﬁwﬁéwﬁﬁwmwwﬁmﬁmm 01—2026
DI IFATATH AT IDHTATT BIOR BB MU YaRTSl UL PR FBAT © AIAT qATd U U STH
fafdr dofigd fard S IR st wIiRa R & STg |

o1 fedid 12—12—2025 BT BN BEER T HIBY 31STad gRT SINI b r3m |

ATER | EIETRT / —
HTIDBNT USRI,

R, T BT (fRowo) |

9 IgTod AEd gaEdt fgag vl Ud dRIeRN qUSIUaR, Tedld SR,
e i (fRowo)

qhEHT : T GSihNUl

Mr./Mrs./Ms. Rishi Kumar, s/o Sh. Chudhu Ram, r/o Village Sokani-Da-Kot, P.O.
Khaniyara, Tehs| Dharamshala, District Kangra (H.P.).

Vs.
1. TheGenera Public.
2. The Pradhan/Secretary, GP Barwala, Tehsil Dharamshala, Distt. Kangra.
3. TheRegistrar Birth & Death, C.M.O. Kangra at Dharamshala.

a9 ——UTAT—u= SR gRT 13(3) f29Terel el ST Ud 9g USiiRoT AfafraH, 1969.

Mr./Mrs/Ms. Rishi Kumar o Sh. Chudhu Ram, r/o Village Sokani-Da-Kot, P.O.
Khaniyara, Tehsil Dharamshala, District Kangra (H.P.) = 9 iaTeld H UriF—ua dfed qHed!
SRR o & f5 S9eT 9 Qi 30—03—1984 BT BT & | UR=] THO W0 e eITell /Hafd I
GaTgd H O /g IGER | USiid T 3 o i dSiigd [y I @ sfee fay S |
9 Afed SRR IS & §RT GERG OFdT BT e wHfa gl o gfaa fear siar @
b afe fH w1 SWiad Rishi Kumar s'o Chudhu Ram &1 5= fafY dsiigd fd S R IS
TARTST &1l 98 37U YaRTol §ANI ST&Td ¥ fid 08—01—2026 BT TSI AT JadhTeld BIOIR
BIhR 3YUAT TaRTST U PR Ahcl & Al Jaldsd U g3 o il dofiqpd By o R
3fTee TR HR Q1 S |
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ST el 12—12—2025 BT AR SWER 9 HAIBR IMTAd gRT SIRI fHa1 T |

SR | FeIRT / —
BRIPBR] TUSTIEHNI,
gHeITe, foTel st (fRovo) |

Inthe Court of Ms. Oshin Sharma, HPAS, Sub-Divisional M agistrate,
Shimla (Urban), District Shimla, H.P.

1. Sh. Akshay Sood aged about 30 years so Sh. Randhir Sood, r/o Kanwar Niwas near
Majitha House Chotta Shimla, Tehsil & Distt. Shimla, Himacha Pradesh.

2. Smt. Kritika Dhall aged about 28 years d/o Sh. Ajay Kumar Dhall, r/o KK-53, Kavi
Nagar, Ghaziabad, Uttar Pradesh-201002.

Versus

General Public
Subject.— Registration of marriage under Special Marriage Act, 1954.

Sh. Akshay Sood aged about 30 years /o Sh. Randhir Sood, r/o Kanwar Niwas near
Magjitha House Chotta Shimla, Tehsil & Distt. Shimla, Himachal Pradesh and Smt. Kritika Dhall
aged about 28 years d/o Sh. Ajay Kumar Dhall, r/o KK-53, Kavi Nagar, Ghaziabad, Uttar Pradesh-
201002 have filed an application aongwith affidavits in the court of the undersigned stating
therein that they have solemnized their marriage on 14-07-2024 and are living together as huaband
and wife since then, but the marriage has not been found entered in the records of Gram Panchayat
concerned/Municipal Corporation Shimla and marriage be registered under the Special Marriage
Act, 1954.

Therefore, objections are hereby invited from the General Public through this notice that if
anyone has any objection regarding registration of this marriage, they can file their objections
personally or in writing before the court of undersigned on or before 11-01-2026. After that no
objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 12th December, 2025.

Sedl. Sd/-
Marriage Officer-cum-Sub-Divisional
Magistrate, Shimla (Urban), Distt. Shimla, H.P.

CHANGE OF NAME

I, Santoshi w/o Sh. Padam Singh aged about 46 years, r/o VPO Bijmal, Nerua(S.T.).
Shimla, Himachal Pradesh-171210, hereby declare that | have changed my name from Santoshi
(Old Name) to Santosh Devi (New Name). All may concerned please note.

SANTOSHI DEVI

w/o Sh. Padam Singh,

r/o VPO Bijmal, Nerua(S.T.),

Distt. Shimla, Himachal Pradesh-171210.
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CHANGE OF NAME

I, Prem Datt Sharma /o Shri Gobind Ram Sharma, r/o Ashirwad Cottage, Tank Road,
Solan (H.P.) declare that my correct name is Prem Datt Sharma and my father's correct name is
Shri Gobind Ram Sharma in my matric certificate, issued by H.P. Board of School Education
bearing my Roll Number 57318, Session March 1970, the name are wrongly recorded as "Prem
Dutt /o Gobind Ram" instead of Prem Datt Sharma /o Shri Gobind Ram Sharma. The same stand
rectified vide sworn affidavit No. IN-HP65615185063760X dt. 17-12-2025.

PREM DATT SHARMA

s/o Shri Gobind Ram Sharma,

r/o Ashirwad Cottage, Tank Road,
Distt. Solan, Himachal Pradesh.

CHANGE OF NAME

I, Khusha Chand and my wife Manju Devi, residents of VPO Drang, Tehsil Sadar, Distt.
Mandi, H.P. jointly declare on oath that we have legally adopted a female child vide Deed No.
135/2025 dated 26-08-2025. Her name is Samira as per the birth certificate issued by AIIMS,
Bilaspur. We have now changed her name to Vaishnavi Thakur. This may please be updated
accorfingly.

KHUSHAL CHAND AND MANJU DEVI
r/o VPO Drang,
Tehsil Sadar, Distt. Mandi, H.P.

CHANGE OF NAME

I, Madhu Bala w/o Ajay Kumar, r/o Ward No.3, Post Office Durgella, Tehsil Shahpur,
Durgella, Distt. Kangra, Himachal Pradesh-176206 declare that | have changed my name in my
Aadhar Card No. 8106-0145-4906 from MADHU BALA to SEEMA KUMARI. All concerned

please may note.
MADHU BALA

w/o Ajay Kumar,
r/o Ward No.3,Post Office Durgella,
Tehsil Shahpur, Durgella, Distt. Kanrga, Himachal Pradesh-176206.

CHANGE OF NAME

|, Bhag Rathi w/o Late Sh. Pyare Lal, Vill. Dalgaon, P.O. Kutara, Tehsil Rohru, Distt.
Shimla, HP declare that my name is wrongly mentioned as Bhagi Devi in my Adhaar Card No.
9431 4407 7895. Therefore it should be changed to Bhag Rathi in my Adhaar Card. Note the

relevant information.
BHAG RATHI

w/o Late Sh. Pyare Lal,
Vill. Dalgaon, P.O. Kutara,
Tehsil Rohru, Distt. Shimla, H.P.
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CHANGE OF NAME

[, Ritu Devi w/o Tilak Raj, r/o Village Rajpur (255), P.O. Rajpur, Tehsil Palampur, Distt.
Kangra-176061 (H.P.) declare that my daughter's correct nameis DIVYANSHI SANYAL, whereas
it has been wrongly mentioned as VANSHIKA SANYAL in some records. Both name refer to one
and the same girl child. My daughter's correct name is DIVYANSHI SANYAL for al legal and

official purposes.
RITU DEVI
w/o Tilak Raj,
r/o Village Rajpur (255),P.0. Rajpur,
Tehsil Palampur, Distt. Kangra-176061 (H.P.).

CHANGE OF NAME

I, Suman aged about 41 years w/o Sh. Maneet Chauhan, r/o Faquir Chand Niwas, Lower
Cemetery, P.O. Kamla Nagar Sanjauli, Shimla, Tehsil Shimla, Distt. Shimla-171006 (H.P.) declare
that | have changed my minor daughter's name from Shristhi Chauhan (Old Name) to Srishti
Chauhan (New Name). All may concerned please note.

SUMAN

w/0 Sh. Maneet Chauhan,

r/o Faquir Chand Niwas, Lower Cemetary,
P.O. Kamla Nagar Sanjauli, Shimla,

Tehsil Shimla, Distt. Shimla-171006 (H.P.).

CHANGE OF NAME

I, Amar Singh so Chet Ram, r/o Village Dighat, P.O. Mundaghat, Tehsil Shimla, Distt.
Shimla (H.P.) declare that my son's name is wrongly entered in his Adhaar Card as Anushal. His
correct name is Anshul as per his birth certificate. Please correct his name in his Adhaar Card as
Anshul. Please note.

AMAR SINGH
s/o Chet Ram,
r/o village Dighat, P.O. Mundaghat,
Tehsil Shimla, Distt. Shimla (H.P.).

CHANGE OF NAME

[, Manoj Kumar o Amro, r/o VPO Ghandran, Tehsil Indora, Distt. Kangra (H.P.) have
changed my son's name from Robin Kailato Robin Kaiala
MANOJKUMAR

s/o Amro,
r/o VPO Ghandran,
Tehsil Indora, Distt. Kangra (H.P.).
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CORRECTION OF NAME

I, Rgender Kumar s/o Sh. Jai Ram Sharma, Village Jhoga, Block, Chamba, Kuthar (548),

Distt. Chamba, Himacha Pradesh-176319 declares that in my Adhaar Card bearing number 8693

9802 7614 my name iswrongly entered as Rajendra Kumar which is incorrect. Whereas my correct

name is Rajender Kumar. | shall be known as Rajender Kumar for al purposes in future. Please
note.

RAJENDER KUMAR

g/o Sh. Jai Ram Sharma,

Village Jhoga, Block, Chamba, Kuthar (548),

Distt. Chamba, Himachal Pradesh-176319.

CHANGE OF NAME

|, Kalpna Devi w/o Vipan Kumar Jaswal, Village & P.O. Dangar, Tehsil Ghumarwin, Distt.
Bilaspur H.P. declare that in educational & Panchayat records my daughter's name is wrongly
recorded as Manu. Her correct name is Tamanna Thakur. All concerned note.

KALPNA DEVI

w/o Vipan Kumar Jaswal,

Village & P.O. Dangar, Tehsil Ghumarwin,
Distt. Bilaspur (H.P.).

CORRECTION OF NAME

|, Dheergj /o Bhim Singh, Ward No. 5, Village Upper Sari, P.O. & Tehsil Joginder Nagar,
Distt. Mandi (H.P.) declare that my minor son's Aadhar No. 8724 5292 9020 his name is wrongly
entered as Pranav Ansh, whereas his correct name is Pranavansh Verma.

DHEERAJ

s/o Bhim Sngh,

Ward No. 5, Village Upper Sari,
P.O. & Tehsil Joginder Nagar,
Distt. Mandi (H.P.).

CORRECTION OF NAME

I, Kamal Kumar s/o Sh. Ratti Ram, r/o Vill. Baheri, P.O. Gunha Kaan, Tehsil Ramshehar,

Distt. Solan (H.P.) declare that as per Birth Certificate and Bonafide Himachali record, name of my

daughter is Mansi Devi but in Aadhar Card erroneously written as Mansion Devi. Now | want to
get her name corrected as Mansi Devi in Aadhar Card.

KAMAL KUMAR

s/o Sh. Ratti Ram,

r/o Vill. Baheri, P.O. Gunha Kalan,

Tehsil Ramshehar, Distt. Solan (H.P.).
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CORRECTION OF NAME

I, Ajeet Singh s/o Sh. Sanu Ram, r/o Vill. Thana Darogan, P.O. Thana, Tehsil Hamirpur,
Distt. Hamirpur (H.P.) declare that | have changed my name from Jeet Singh to Ajeet Singh for all

purposes in future. All concerned please note.
AJEET SINGH

s/o Sh. Sanu Ram,
r/o Vill. Thana Darogan, P.O. Thana,
Tehsil Hamirpur, Distt. Hamirpur (H.P.).

CHANGE OF NAME

[, Chattar Singh s/o Sh. Kanshi Ram, r/o Vill. Balh, P.O. Kohala, Tehsl Jawaamukhi,
Distt. Kangra (H.P.) declare that in my share certificate my name is wrongly entered as Chattar

Singh Rana, whereas my correct name is Chattar Singh. Please note.
CHATTAR SINGH

s/o Sh. Kanshi Ram,
r/o Vill. Balh, P.O. Kohala,
Tehsil Jawalamukhi, Distt. Kangra (H.P.).

CHANGE OF NAME

|, Bandana Thakur w/o Sh. Visha Pathania, r/o Vill. Dhalot, P.O Bohni, Tehsil & Distt.
Hamirpur (H.P.) declare that | have changed my name from Kumari Bandana to Bandana Thakur

for al purposesin future. All concerned please note.
BANDANA THAKUR

w/o Sh. Vishal Pathania,
r/o Vill. Dhalot, P.O. Bohni,
Tehsil & Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Anoopa Devi w/o Sh. Suresh Chand, r/o Vill. Balh, P.O Chabutra, Teh. Sujanpur, Distt.
Hamirpur (H.P.) declare that | have changed my name from Anoop Devi to Anoopa Devi for all
purposes in future. All concerned please note.

ANOOPA DEVI

w/o Sh. Suresh Chand,

r/o Vill. Balh, P.O. Chabutra,

Teh. Sujanpur,Distt. Hamirpur (H.P.).
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CHANGE OF NAME

I, Ashok Kumar s/o Late Sh. Shiv Ram, r/o B-3, Type-1, Grand Hotel, Quarter No. 94-95
Shimla, Near Kali Bari Temple, Fingask Estate-95, Shimla Urban(T) Shimla, G.P. Shimla, Urban
Shimla (H.P.) 171001 declare that | have changed my minor daughter's name from Shagun to

Aaradhya. All concerned please may note.

ASHOK KUMAR

s/o Late Sh. Shiv Ram,

r/o B-3 Type-1, Grand Hotel, Quarter No. 94-95 Shimla,
Near Kali Bari Temple, Fingask Estate-95,

Shimla Urban(T) Shimla, G.P. Shimla,

Urban Shimla (H.P.)-171 001.

CHANGE OF NAME

[, Krishna Devi w/o Sh. Madan Lal Sharma, r/lo Village and P.O. Chakli, Tehsil Nahan,
District Sirmaur (H.P.) declare that my name is Krishna Devi in al government documents,
whereas it has been wrongly recorded as Krish Krishna Devi in my Aadhar Card. This may please

be corrected as Krishna Devi.

KRISHNA DEVI

w/o Sh. Madan Lal Sharma,

r/o Village and P.O. Chakli,

Tehsil Nahan, District Srmaur (H.P.).

CHANGE OF NAME

I, Bhavini Gautam w/o Sh. Rohit Raina, r/o Flat No. 2, Block No. 1, Vasundra
Colony,Village Kwagari (616), P.O. Shamti, Tehsil & District Solan (H.P.) declare that | have
changed my minor daughter's name from Tahira Rainato Vrinda Raina. All concerned please may

note for future.

BHAVINI GAUTAM

w/o Sh. Rohit Raina,

r/o Flat No. 2, Block No. 1,

Vasundra Colony, Village Kwagari (616),
P.O. Shamti, Tehsil & District Solan (H.P.).
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CHANGE OF NAME

|, Bodh Ra (New Name) aged about 21 years s/o Late Sh. Het Ram, r/o Village Shilh, P.O.
Shorshan, Tehsil Karsog, District Mandi (H.P.)-171302 declare that | have changed my name from
Bogh Rg (Previous Name) to Bodh Raj (New Name). All concerned please may note.

BODH RAJ

§/o Late Sh. Het Ram,

r/o Village Shilh, P.O. Shorshan,

Tehsil Karsog, District Mandi (H.P.)-171302.

CHANGE OF NAME

I, Sunita Roka Chhetri (New Name) w/o Sh. Padam Roka Chhetri, r/o Village Khara Pathar,
Khara Pathar (24/2), P.O. Deem, District Shimla, (H.P.)-171205 declare that | have changed my
name from Sunita (Previous Name) to Sunita Roka Chhetri (New Name). All concerned please may
note.

SUNITA ROKA CHHETRI

w/o Sh. Padam Roka Chhetri,

r/o Village Khara Pathar, Khara Pathar (24/2),
P.O. Deem, Digtrict Shimla (H.P.)-171205.

CHANGE OF NAME

I, Padam Roka Chhetri (New Name) s/lo Sh. Ram Lal, r/o Village Khara Pathar, Khara
Pathar (24/2), P.O. Deem, District Shimla (H.P.)-171205 declare that |1 have changed my name
from Padam Singh (Previous Name) to Padam Roka Chhetri (New Name). All concerned please
may note.

PADAM ROKA CHHETRI

/o Sh.Ram Lal,

r/o Village Khara Pathar, Khara Pathar (24/2),
P.O. Deem, Digtrict Shimla (H.P.)-171205.




5T, fearae uee, 24 =R, 2025 /03 UlY, 1947

9338
CHANGE OF NAME

[, Vikram Kumar s/o Sh. Gulat Ram, r/o Village Bakhirna, P.O. Samoli, Tehsil Rohru,
District Shimla (H.P.) declare that name of my son Samaksh Chauhan is wrongly mentioned as
Samiksh in his Aadhar Card No. 5487 8164 4458. Therefore it should be changed to Samaksh

Chauhan. Note the relevant information.
VIKRAM KUMAR,

g/o Sh.Gulat Ram,
r/o Village Bakhirna, P.O. Samoli,
Tehsil Rohru, District Shimla (H.P.).

CHANGE OF NAME

| Poonam Sahu w/o Sh. Atul Sahu, r/o Village Patsari, P.O. Hatkoti, Tehsil Jubbal, District
Shimla (H.P.) declare that name of my son Varun Sahu is wrongly mentioned as Varun in his
Aadhar Card No. 3385 6517 3542. Therefore, it should be changed to Varun Sahu in his Aadhaar

Card. Note the relevant information.
POONAM SAHU
w/o Sh. Atul Sahu,
r/o Village Patsari, P.O. Hatkoti,
Tehsil Jubbal, District Shimla (H.P.).

CHANGE OF NAME

I, Jai Ram /o Late Sh. Jiwnu, r/o Village Narhana, P.O. Jabri, Sub-Tehsil Dhami, District
Shimla-171103 (H.P.) declare that in my Aadhar Card bearing No. 5269 5328 1200 my name
wrongly entered as Jai Ram Kashyap which should be corrected as Jai Ram. Please correct this.

JAI RAM

g/o Late Sh. Jiwnu,

r/o Village Narhana, P.O. Jabri,

Sub-Tehsil Dhami, District Shimla-171103 (H.P.).

CHANGE OF NAME

I, Meena Devi w/o Sh. Jai Ram, r/o Village Narhana, P.O. Jabri, Sub-Tehsil Dhami, District
Shimla-171103 (H.P.) declare that in my Aadhar Card bearing No. 9414 6284 2838 my name is
wrongly entered as Meena Kashyap which should be corrected as Meena Devi. Please correct this.

MEENA DEVI

w/o Sh. Jai Ram,

r/o Village Narhana, P.O. Jabri,

Sub-Tehsil Dhami, District Shimla-171103 (H.P.).
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